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9.10.02 	 Heard 19 r. N.K. Singh 
- 	

••• lea rn$d coun.a1 for the applicant 

F 

	

F L? 	 The application is admitted I 	.' 	 . 

• 	: 	ç 	
Call for the records. 73. 

List on 21,11.2002 for orde 

Vy. Re.tstYcr. 

to i- mb 
21.11.02 Mr. A.Deb Roy, learned Sr. 

C,G.S.Co appectrjng on behalf of 

the respondents prays for time 
for filing written statement • List• 

on 19.12.2002, for written state-

ment. 

~ (_ 
'q^' 11 ember> Vice..Chaj rman 
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Respondent (s) 
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Advocate For the Applicant (s) 
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19.12.2002 	The respondents are yet to 

file written statement. List again 

on ea1 27.1.2003 for orders as prayed 

by Mr. A.Deb Roy, learned Sr. C.G.S. 

C. for the respondents. 

1) it  

k1 	 L 
Member 	 Vice-Chairman 

mb 

g 	 27.1,2003 Present : The Hon'ble Mr. Justice 
D.N. Chowdhury, 
Vice-Chai,an. 

TheHon t ble Mr, S.K. Hajra 
Administrative Mber* 

put up again on 25.2.2003 

to enable the respondents to file 

written statement. This order is 

	

( 	 passed at the instance of Mr. A.Deb 
• 

	

	
Roy, learned Sr. C.G.S.C, for the 
respondents. 

i-- 	1 -LWF 

Member 	 Vjce.sChajrman 
mb 

25.3.2003 	The tesponderits are yet to file 

written staterriént. On the prayer of 
ii 

1 	 •. 	 Mr. A. Deb Roy, learned Sr. C.G.S.C. 
for the re sppnd-~hnts fuher four weeks 

• 	 • 	

time is allowed toile written state 
ment. 	List on 26.3.2003 for orders. 

toil 

Vice-Chairman 
mb 

26.3.2003 	The respondents are yet to file ¶4M b Th 	0k 
written statement. Put up again on \ W 
30.402003 for written statement, 

Member 	 Vice-Chairman 44i7 .  

mb 

1 



0,A. 339/2002 

$ fr 30.4.2003 	Mr. h. Deb Roy, learned Sr. 

C.G.S.C* appearing on behalf of the 

respondents stated that he is waiting 
for 

L written statement which was sent to 

the department from his end for 

vetting. Put up ag&n on 21.5.2003 

for fixing the date 'hearing. 

Vice-Chairman 

rnb 

21.5.2003 Present : The Hon'ble Nk. Justice D.N. 
Chdhu:ry, Vice-Chairman. 

U 	 ' 	 The Hon'ble i. S.K. Hajra, '1 	
Member (A). 

Written statement has beenfiled 

H 	 by the respondents. The case may now be 
listed for hearing on 26.6.2003. In the 
meantime, the applicant may file rejoinder 
if any. 

L 

	

2-b 	O 	 Member 	 Vice-Chairman.--- 
mb 

Q"Tfr' 

	

H H 	 23.7.2003 Present: 

The Hçn'bleMr.N.D.Dayal 
Administrative Member. 

f ,/r 

b ' 	
bb 

Heard counsel for the parties. 
Hearing concluded. Judgment delivered 

in open Court. 

The application is dismissed in 
terms of the order. No costs. 

MZer 	

Lc 
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C±NTRAL AMINISTRTIV±'TRIUiAL 
GUiAf-ThTI 3ENCH  

O.A.No. 	339. of U0 2002 

DATE OF DFCISI0N23...7...2,0.03... . 

ri CH.Mani Singh 	(PETITIO?TR(S) 

9J)IA & R.K.DebChoudhurDVOCATE FOR 
PET IT ION.R (S 

VJR3US 

9tLQ 	iL ,QthQt$. 	 RESPONUNT(S) 

Mr.A.Deb Roy, Sr.C.G.S.C. ADVOCATE FOR THE 
RESPONDENTS. 

' U 
THE Qfl'LE MR JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN. 

rH HON'BLE MR N. D. DAYAL, ADMINISTRATIVE MEMBER. 

Whether Reporters of local papers maybe allowed to 
see thc Judgmnt ? 
To be referred to the ieporter Or not 7 

Whether their Lordships wish to see the fair copy 
IF, 	 of the judgment 7 

Whether the Judgment is to be circulated to the other 
Benches 7 

_I - 	 I] 

Judgment delivered by Hon'ble. 	ce-Chairrn. 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

original Application No. 339 of 2002. 

Date of Order : This the 23rd Day. of July, 2003. 

THE HON'BLE MR JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN. 

THE HON'BLE MR N. D. DAYAL, ADMINISTRATIVE MEMBER. 

Sri CH.Mani Singh 
Investigator 
Marketing and Service Extension Centre 
Near N.S.F. Martyrs Park 
Kohima - 797 001. 	

. . . Applicant. 

By Dr.N.K.Siflgh, Mr.A.Rashid & Mr.R.K.Dev Choudhury. 

- Versus - 

Union of India 
Represented by the Secretary 
Ministry of Textiles, Govt.Of India 
New Delhi - 110 001. 

The Development Commissioner (Handicrafts) 
Ministry of Commerce, Govt. of India 
West Block No.7, R.K.Puram 
New Delhi. 

The Director (Regional), E.R. 
Office of the D.C. (Handicrafts) 
72 - A & B, Ganesh Chandra Avenue 
(Next to Hind Cinema) Calcutta - 700 013. 

The Deputy Director (IF) 
Admn-III Section, Office of the D.C.(Handicrafts) 
West Block No.7, R.K.Puram 
New Delhi - 110 066. 

The Assistant Director (Handicrafts) 
Govt. of India, Ministry of Commerce 
Marketing and Service Extension Centre 
Office of the Development Commissioner (Handicrafts) 
Paona Bazar, Imphal 
Manipur. 

Shri D.C.Thakur,Investigator 
Marketing & Service Extn. Centre 
Office of the D.C. (Handicrafts) 
Near Janam Bhumi Press 
Jorhat - 785 001. 

Smt.R.A.Prupavathi, Investigator 
0/0 the Dev. Com .(Handicrafts) 

/ Southern Regional Office, Shastri Bhawan 
3rd Floor, Haddows Road 
Chennai - 600 006. 

Sh.A.K.Sharma, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), Ward No.4 
Pramathesh Chandra Barua Road 
Gauripur(Assam), Pin - 783 331. 

Contd./ 



1% : 2 

Shri S,S.Mazumdar,Investigaor,  
Marketing and Service Extension Centre 
0/0 the DC (Handicrafts), 51, G.N.Mitra Lane 
Burdwan (W.B.) - 713 101. 

Sh.R.K.Jalali, Investigator 
I I 	 0/0 the Dev. Comm.(Handicrafts) 

West Block No.7, RK.Puram 
New Delhi - 110 066. 

Sh.D.C.Debnath, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), Kalyani, 1st Lane 
Raj Ram Mohan Roy Road, Hakimpura 
Siliguri, (WB)- 734 401. 

Smt.S.Mathews, Investigator 
0/0 the DC (Handicrafts), Western Regional Office 
Haroon House, 3rd Floor, 294 
P.Nariman Street, Fort 
Mumbai - 400 001. 

Miss Nagami Roa, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), Vinboda Road 
Padmalaya, 1259-60, 1st Floor, Shivrampet 
Mysore-570 001. 

Shri R.K.Sapru, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), 21, A.Pratap Nagar 
Near Kamal & Co.,15, Tonk Road 
Jaipur(Rajasthan) - 320 015. 

Sh.G.S.Pillai, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), 1st Floor 
TWCCS Building, Rice Bazar 
Trichur (Kerala) - 688 001. 

Sh.S.Jharin, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), Jawai Road 
Laitumkhrah, Shillong (Meghalaya)-793 003. 

Sh. Bikash Dey, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), 51, G.N.Mitra Lane 
Burdwan (WB)-713 101. 

Sh.M.V.Gogte, Investigator 
Marketing & Service Extn. Centre 

0/0 the DC (Handicrafts), Prakash Bhawan 
Ratanada, Opp. Police Lines 
Jodhpur (Rajasthan) - 342 001. 

/ 19. Sh.G.S.Prrab, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Western Regional Office, Haroon House 
3rd Floor, 294, P.Narman Street, Fort 
Mumbai - 400 001. 

20. Shri A.K.Kandaswamy, Investigator 
Marketing & Service Extn. Centre 
0/0 the DC (Handicrafts), H.No.2-2-375 
K.V.Layout, Behind L.I.C.Building 
Triputi(A.P. )-5l75007. 

Contd . /3 
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Sri L..Jaichand:ran, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
H.No.2-2-375, K.V.Layout 
Behind L.I.C. Building 
Triputi (A.P.), 5175007. 

SH.Th.Rajen Singh, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Housefed, Beltola, 2nd Floor 
Guwahati - 781 006. 

Shri V.K.Jacob, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts), 85 
Bye Pass Road, Opp. Hira Talkies 
New Agra (u.P.) - 282 005. 

Smt. Meena Ahuja, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm.(HandicraftS) 
West Block No.7, R.K.Puram 
New Delhi - 110 066. 

Smt. SI Lakshmi, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Southern Regional Office, Shastri Bhawan 
3rd Floor, Haddows Road 
Chennai - 600 006. 

Smt.Avinash Chawla, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
West Block No.VII, R.K.Puram 
New Delhi - 110 066. 

Smt.Leelamma John, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
West Block No.7, R.K.Puram 
New Delhi - 110 066. 

Smt.Sunita Dhamija, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
West Block No.7, R.K.Puram 
New Delhi - 110 066. 

Sh. Jacob D' Souza, Investigator 
0/0 the Dev. Comm. (Handicrafts) 
Regional Design & Technical Dev. Centre 
(Technical Wing), 32, Victoria Road 

• 	Bangalore - 560 047. 

Sh.K.Gouri Prasad, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts), 89 

\J 

	

	Maharana Pratap Nagar, Jhanshi Road 
Gwalior(MP). 

31. Sh.Radhakrishna Shetty, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts), IV Floor 
Chenetha Bhawan, Nampally 
Hyderabad (AP) - 600 001. 

Contd./4 
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Sh. tjmakanta Mishra, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Plot No.2930, Lewis Road 
Bhubaneswar (Orissa) - 751 002. 

Sh.V.K.Handa, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
West Block No.7, R.K.Puram 
New Delhi - 110 066. 

34 Sh.A.Krishnamoorthy, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
T.S.No.292/1, Jeppu Market Road, Morgans Gage 
Mangalore (Karnataka) - 575 001. 

Sh.S.R.Devarajulu, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Southern Regional Office, Shastri Bhawan 3rd Floor 
Haddows Road, Chennai - 600 006. 

The Asstt. Director(H) 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Babupara, Opp.lst M.R. 
Imphal - 795 001. 

The Regional Director(ER) 
0/0 the Dev. Comm. (Handicrafts) 
Eastern Regional Office, 3rd Floor, A-Wing 
Salt Lake, Kolkata - 700 064. 

Smt.T.S.Alamelu, Inspector 
Marketing & Service .Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Southern Regional Office, Shastri Bhawan 
3rd Floor, Haddows Road, Chennai - 600 006. 

Sh.R.K.Dutta, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Western Regional Office, Haroon House 
3rd Floor, 294 P. Nariman Street, Fort 
Mumbai - 400 001. 

Sh.Indrajit Roy, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Industrial Estate, Naharlagun 
Old Itanagar(AP) - 791 110. 

Sh.Ganapati Jha, Investigator 
/ Marketing & Service Extn. Centre 

0/0 the Dev. Comm. (Handicrafts) 
Pokhra Chowk, Baganpura 
Dumka (Bihar)- 814 101. 

Sh.P.Bhaskran Pillai, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev.Comm.(HandicraftS), Prakash Bhawan 
Ratanada, Opp.Police Lines 
Jodhpur(Rajasthafl) 342 001. 

Contd./5 
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The Development Commissioner (Handicrafts) 
West Block No.7, R.K.Puram 
New Delhi - 342 001. 

The Asstt. Director(H) 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm.(Handicrafts) 
Near NS.F.Martyr's Park 
Kohima - 797 001. 

The Secretary (Textiles) 
Govt. of India, Ministry of Textiles 
Udyog Bhawan, New Delhi - 110 011. 

Sh.Gautam Sengupta, Investigator 
Marketing & Service Extn. Centre 
0/0 the Dev. Comm. (Handicrafts) 
Lambaline, Junglighat 
P.0-744 103 (Andaman & Nicobar). 	. . . Respondents. 

By Mr.A.Deb Roy, Sr.C.G.S.C. 

ORDER 

CHOWDHURY J. (V.C.): 

The issue relates to inter-se-seniority of the 

applicant vis-a-vi the respondent Nos.6 to 46 in the 

following circumstances:- 

The applicant was initially working as Auditor in 

the office of the Accountant General, Manipur, Imphal 

w.e.f.8.2.1980 in the pay scale of Rs.330-560/-. Govt. of 

India, Ministry of Commerce, office of the Development 

Commissioner (Handicrafts) took steps for filling up the 

posts of Investigator in the pay scale of Rs.425-EB-15-560-

20-700 in the Marketing & Service Extension Centre, Office 

of the Development Commissioner (Handicrafts), Paona Bazar, 

Imphal on deputation basis. The applicant was also 

considered by the Selection Committee which selected him 

for the post. Accordingly, he was offered the appointment 

to the said post on deputation. As per the communication 

datea 29.11.1985 it was mentioned that deputation was for a 

period of one year only and it would be governed by Govt. 

of India Rules contained in the Ministry of Finance, 

O.M.No.10/24/E.III/60 dated 4.5.61 as amended from time to 

time. By the appointment order dated 30.1.1985 the 

applicant alongwith three other persons were appointed as 

Contd./6 
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Investigator in the scale of pay Rs.425-15-500-EB-15-560-20 

-700, on deputation in the office of the Development 

Commissioner for a period of oneyear. In the said order 

the applicant's date of joining was shown as 1.1.1985. The 

applicant thereafter submitted an application for permanent 

absorption as Investigator. The concerned authority also 

recommended the case of the applicant for absorption. The 

applicant thereafter also submitted representation on 

26.9.1985 praying for absorption which was also forwarded 

by the Assistant Director (Handicrafts) by letter dated 

26.9.1985. The applicant was finally recommended for 

permanent absorption by the Deputy Director. The applicant 

also referred to number of representations from 1985-87 

which were forwarded by the Dy. Director (Handicrafts), but 
absorbing the applicant 

instead of p:errnanently / his deputation period was 

extended from time to time. Finally by order dated 

20.4.1988 the applicant was absorbed w.e.f.1.1.1988. The 

full text of the order is reproduced below:- 

Office Order 

Shri Chanam Mani Singh workinq as 
Investigator in the pay scale of Rs.1401J-40- 
1800-EB-50-2300 on deputation basis in 
Marketing and Service Extension Centre, 
Imphal is hereby appointed as temporary 
Investigator with effect from 1.1.1985(F/N). 

This issues with the approvai of the 
Development Commissioner (Handicrafts)." 

The applicant also referred to his promotion in his parent 
,1  department to the Grade of Sr.Accountant w.e.f.1.4.1987 

vide order dated 24.11.1987. The respondents authority 

circulated on tentative revised and updated seniority list 

of Investigator vide memo dated 5.1.1989. The name of the 

applicant appeared at Si. No.129. The applicant felt 

aggrieved by the order of fixing seniority and therefore 

submitted representations before th authoi'ity. 'Th,Assistant 

Director (Handicrafts) also recommended the case of the 

applicant for fixing the seniority from 1.1.1985 i.e. the 

date of his deputation ashe had opted for the scale of pay 

Contd./7 
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of Investigator from the same date. The applicant continued 

to submit representation before the authority which was 

also recommended by the concerned authority. Finally by the 

impugned order dated 1.3.2000 repondents authority turned 

down his application. The applicant thereafter also 

•  submitted representations on 31.1.2001 and 19.10.2001 for 

refixing his seniority. Failing to get appropriate remedy 

the applicant moved this O.A. claiming for redressal of his 

grievences. The applicant in this application contended 

that the seniority of the applicant in the post of 

Investigator was required to be computed from 1.1.1985 i.e. 

his date of joining in the said post under the respondents 

or at least from 1.1.1987 i.e. on which date he completed 

his deputation period. 

2. 	The respondents authority contested the claims of 

the applicant by filing written statement, and amongst 

others, contended that the applicant was appointed as 

deputationist. The deputationists were absorbed as 

"transferees" as and when there was clear vacancy. • There 

was no hard and fast rules for absorption of the 

deputationist. In the written statement the respondents 

asserted that the applicant was appointed as Investigator 

w.e.f.1.1.1985. Since he was promoted as Senior Accountant 

in the grade equivalent to Investigator in his parent 

department w.e.1.4.1987, his seniority as Investigator was 

fixed as per DOPT O.M.No.22011/7/86-Estt(D) dated 3.7.1986. 

The respondents authority contended that no injustice was 

caused to the applicant in fixing his seniority. 

/ 3. 
	Dr.N.K.Singh, learned counsel appearing on behalf 

of the applicant assisted by Mr.R.K.Dev Choudhury treni51r 

urged that the applicant was denied with justice. In 

support of his assertion the learned counsel referred to 

the communication sent from the Director (Regional) to the 

Development Commissioner (Handicrafts) for permanent 

absorption. The applicant's case for absorption was pressed 

Contd./8 



by the concerned authority with right earnest but the same 

was ignored with improper motive. The learned counsel for 

the applicant particularly referred to the communication 

dated 2.4.1987 sent by Assistant Direcrtor (Handicrafts) to 

the Director (Regional), office of the Development 

Commissioner (Handicrafts) for permanent absorption of the 

applicant. Dr.N.K.Singh, in support of his contention, also 

referred to the decision rendered by the Supreme 

' Court in Wasim Beg -vs- State of U.P. & Others reported in 

(1998) 3 SCC 321. Referring to the Rules Dr.Singh contended 

that the Rules prescribed the scope of promotion. The 

learned counsel contended that even when the Rules 

prescribe a maximum period of probation, if there was a 

further provision in the Rules for continuation of such 

probation beyond the maximum period, the courts had made 

exception and said that there would be no deemed 

confirmation in such cases and the probation period would 

be deemed to be extended in the light of the decision 

rendered by the Hon'ble Supreme Court in Samsher Singh -vs-

State of Punjab reported in (1974) 2 SCC 831. Relying upon 

the decision the Hon'ble Supreme Court Dr.Singh contended 

that since the period of deputation was defined and in the 

absence of any instruction on probation, the applicant for 

all intents and purposes was to be treated as absorbed 

w.e.f.1.1.1987 and his seniority was to be determined in 

that light. Mr.A.Deb Roy, learned Sr.C.G.S.C. appearing for 

the respondents contended that there was no illegality in 

determining the applicant's seniority. The applicant was 

absorbed against when vacancy was surfaced. No illegality 

was committed in not absorping the applicant prior to 

1.1.1988. 

4. 	We have given our anxious consideration in the 

matter. The appointment order dated 30.1.1985 itself 

indicated that the applicant was appointed on deputation. 

His deputation period was initially for one year and 

Contd./9 
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thereafter it was extended till he was finally absorped 

w.e.f.1.1.1988. The relevant recruitment Rules, namely, the 

Office of the Development Commissioner (Handicrafts) (post 

of Investigator) Recruitment Rules, 1984 indicated only 

about the mode of recuitment. The mode of recruitment for 

the post of Investigator is 50% by the promotion, failing 

which by transfer on deputation/transfer, failing both by 

direct recruitment - 50% by direct recruitment. The Rules 

did not specify that a deputationist is to be automatically 

absorped within time scheduled. On the other hand,. O.M.No. 

22011/7/86-Estt(D) dated 3.7.86 issued by the Govt. of 

India, Ministry of Personnel, Public Grievances and 

Pensions, Department of Personnel & Training indicates as 

to the determination of seniority of direct recruits and 

promotees as well as seniority of transferees. One of the 

mode of determining seniority of transferees is to be 

counted according to order of selection for such transfer. 

Para 3.3 & 3.4.1ffor that purpose are relevant which are 

reproduced below: - 

"3.3 Where a person is appointed by 
transferin accordance with the provisions in 
the Recruitment Rules providing for such 
transfer in the event of non-availability of 
suitable candidate by direct recruitment or 
promotion, such transferee shall be grouped 
with direct recruits or promotees, as the 
case may be. He shall be ranked belowall 
direct recruits or promotees, as the case may 
be, selected on the same occassion. 

3.4.1 In the case of a person who is intia;;y 
taken on deputation and absorbed later (i.e. 
where the relevant recruitment rules provide 
for "Transfer on deputation/Transfer"), his 
seniority in the grade in which he is 
absorbed will normally be counted from the 
date of absorption. If he has, however, been 
holding already (on the date of absorption) 
the same or equivalent grade on regular basis 
in his parent department, such regular%
service in the grade shall also be taken into 
account in fixing his seniority, subject to 
the condition that he will be given seniority 
from - 

- the date he has been holding the post on 
deputation, 

(or) 
- the date from which he has been 
appointed on a regular basis to the same 
or equivalent grade in his parent 
department., 

whichever is later." 

Contd./l0 
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As per the DOPT circular dated 29.5.1986 seniority is to be 

counted from the date of absorption. A person becomes a 

member of the department only from the date of absorption. 

Admittedly, the date of absorption of the applicant wa's 

cited as 1.1.1988 on the basis of office order dated 

20.4.1988. Fixing his date of absorption as on 1.1.1988 

cannot be said to be contrary to the Recruitment Rules or 

vitiated by improper motive. 

In the circumstances, we have found no merit in 

the application and the same is liable to be dismissed. The 

application is accordingly dismissed. 

There shall, however, be no order as to costs. 

)VO- 
N.D.DAYAL 
	

D.N.CHOWDHURY 
ADMINISTRATIVE MEMBER 
	

VICE CHAIRMAN 

rere 

I 
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2 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH, GUWAHATI 

,AN APPLiCATION UNDER$ECTION 19 OF THE CENTRAL ADMINISTRATIVE 

TRIBUNAL ACT, 1985) 

ORIGINAL APPLICATION NO 	. 	12002 

BETWEEN 

	

1. 	Sri (H. Mani Singh 

investigator,, 

Marketing and Service Extension Centre 

Near N.S.F. Martyrs Park 

Kóhima-79001 . 

Applicant 

-Versus- 

	

1. 	Uniônofin'dia 

	

/ 	Represented. by the Secretary, 

• 

	

	Ministry of Textiles, Govt. of India 

Nw.0eIhi-110001. 

The Development Commissioner (Handicrafts), 

Ministry of Commerce, Govt. of. India, West Block 

No. 7, R.K. Puram, New Delhi. 

The Director (Regionat), E.R., Office of the D.C. 

(Handicrafts) 72- A & B, Ganesh Chandra Avenue: 

(Next to Hind Cinema) Calcutta- 700013 

The Deputy Director (l, Adm-lll Section, Office 

of the D.C. (Handicrafts) West Block No. 7, R.K. 

Puram, New Delhi- 110066. 

5 •. The Assistant Director (Handicrafts) , Govt. of india, 

Ministry of Commerce , Marketing and service 

Extension Centre, Office of the development 

f % 



* 

• 	Commissi?ner. (Handicrafts) PaöflaBazar.: Imphal,. 

Manipur. 

6ri D.C. Thakur, 

Investigator, 

Marketing & SeMce Extn. Centre1.,, 0/0 D.C. 

(Handicrafts ) Near Jänâm Bhumi Press,. Jorhat-

78501. 

	

y
7 

	

	Smt. R.A., .Prupavathi 

Investigator, 

0/0 the Dev Comb (handicrafts) 	Southern 

Regional Office, Shastri Bhawan, 3'' Floor, 

Haddows Road, .Chennai- 600006. 

Sh. A.K. Sarrnà, 

Investogator, Marketing & Service Extn Centre, 

0/0 the DC (hand icraft) Ward No. 4, Pramathesh 

Chandra BarUa Road, GaUripunAssam) 

Pin- 783331. 

	

/9 	
Shri S.S. Mazumdar 

Investigator, 

Marketing and Service Extension Centre, 0/0 the 

DC (Hàndicrafts, 51, G.N,Mitra Lane, Burdwan 

713101. 

Sh. R.K. Jalali 

Investigator, 

0/0 the dev; Comm. (Handicrafts) 

West Block .. No. 7 , R.K. . PUram,.New Delhi - 

110066. 

11..D.C..Debnath 

X<Investigator,  

Marketing & Service .Exth. Centre, 0/0 the DC 

(Handicrafts) , Kalyani,. 1st  Lane, Raj Ram Mohan 

Roy Road, Hakimpura, Siliguri,B —734401. 



12. /Smt. S . Mathews 

/ Investigator, 
V 	0/C the DC (Handiára) ,Western. Regional 

Office, Haroon House, 3'' Floor, 294, P. Nariman.. 

Street, Fort, Murnbai 400001 

Miss NagamiRao, 

• investigator, 

Marketing & Service Exth. Centre, 010 the DC 

(Handicrafts), Vinboba Road, Padmàlaya, 1259 - 

60, 1 st  Floor, Shivrampet, Mysore- 570001.. 

14. /  Shri R.K. Sapru, 

I Investigator, 

Marketing & Service Extn. Centre, 0/0 the DC 

(Handicrafts), 21, A. Pratap Nagar, Near Kamal & 

Co , 15, Tonk Road, Jaspur, (Rajasthan) 302015 

1Sh. G.S. Piliai, 

investigator, 

Marketing & Service Extn: Centre, 0/0 the 

(Handicrafts), l Floor, TWCCS Building, Rice 

Bazar, Trichur(Keraia) - 688001. 

16. 	Sh.S. Jharin 

Investigator; 

/ Marketing & SrviOe Extn. Centre, .0/0 the DC 
V 	(Handicrafts), , Jowa, Road, Laitumkhrah, Shillong 	* 

(Meghalaya) —793003. 

Investigator, 

Marketing & Service Extn Centre, 0/0 the DC 

(Handicrafts), 51, G N Mitra lane, BurdNan (WB)-

713101. 

Sh. Bikash Dey 

Cv\M r\A - 
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18. 	Sh. M.V.ogte 

IIJ 
Investigator, 

Marketing & Service Extn. Centre, 0/0 the DC. 

(Handicrafts), Prakash Bhawan, Ratadada, Opp. 

Police Lines, Jodhpur (Rajathan) 342001. 

19 	Sh.G.S.Prrab 

Investigator, 

Marketing, & SáMce Extn. Centre, 0/0 the DC' 

(Handicrafts), , Western Regional .Qffide, Hâroon 

House, 3rd  floo',. 294. P Nar,ian Stret,. port, 

Mumbal- 400001.' . 

0., Shri A.K. Kandaswamy, 	• 

• Investigator, 	
•1 

Marketing & $rvice Extn. Centre, 0/0 the Dev. 

Cornn. (Handicrafts), H. No. 2-2-375.,K.V. Layout: 

Behind L.I.C. Building 	, 

Triputi (A.P.) 5175007. 1 

Sri L.R. Jaichandrán, 

Investigator, 	 - 

Marketing & Srvice Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts) H. No. 2-2-375', KV. Layout 

Behind L.I.C. Building, 

Triputi (A.P.) 5175007. 

2V Sh. Th. .Rajén .$ingh, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the 0ev. 

Comn. (Handicrafts), Housefed , Beltola, 2 Floor, 

.Guwahati —781006. 

2 . 	 Shri V.K. Jacob 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the 0ev.. 

Comn. (Handicrafts), 85, Bye pass Road, Opp. Hira 

Talkies, New Agra (U.P.) 282005. 

u~,,, ovw\'k SV:4— 
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Smt. Meena Ahuja 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the 0ev. 

Comn. (Handicrafts), West, Block No. 7, R.K. 

Puram , New Delhi —110066. 

25/" Smt. SI Lakshmi, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the 0ev. 

Comn. (Handicrafts), Southern Regional Office, 

Shastri Bhawan, 3rd  Floor, Haddows Road, 

Chennal- 600006. 

26.7/Smt. Avinash Chawla 

.,/ Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), West Bock No. VII JR.K. 

Puram, New Delhi —110066. 

27. Smt. Leelamma John 

I Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts); West Block No. 7, R.K. 

Puram, New Delhi, 110066 

}8. Smt. Sunita Dhamija, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), West Block No. 7, R.K. 

Puram, New Delhi, 110066. 

• 
29. 1  Sh Jacob D' Souza 

Investigator, 

0/0 the Dev. Comn. (Handicrafts), Regional 

Design & Technical 0ev. Centre (Tech. Wing), 32, 

Victoria Road, Bangalore- 560047. 

ekm9i 2Xrg—" 
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30/' Sh. K. Gouri Prasad, 

/ 	Investigator, 

Marketing & Service Etn. Centre, 0/0, the Dev. 

Comn (Handicrafts), 89 Maharana Pratap Nagar, 

Jhanshi Road, Gwalior (MP). 

Sh. Radhakrishna Shetty, 

Investigator,. 

Marketing & Service Extn. Centre, 019 . the. 0ev. . 

Comn (Handicrafts), IV floor Chenetha Bhawan, 

Nampally, Hyderbad (AP)- 600001. 	 k. 

Sh. Umakanta Mishra, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), PIt No. 2930, Lewis Road, 

Bhubaneswar (Orissa) 751002. 

Sh. V.K. 'Handa, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the. 0ev. 

Comn. (Handicrafts), West. Block No. 7, R.K. Puram 

New Delhi - 110066. 

.f4 Sh. A. Krishnamooithy . 

- Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), T.S. No. 292/1, Jeppu Market 

Rd, Morgans Gage, Mangalore (Karnataka) 

575001. 

35. Sh. S . R. Devarajulu 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), Southern Regional Office, 

Shastri Bhawan, 3rd  Floor, Haddows Road, 

Chennai- 600006. 

W)~ qf", ~-  



4 

] 
	

< -I 
	 7 	 1' 

J6. The Asstt. Director (H), 

Marketing & Service Extn. CentréOi0 the Dev. 

Comn. (Handicrafts), Babupara,. Opp. 1 t  MR., 

Imphal - 795001. 

The Regional Director (ER) 

0/0 the Dev. Comn. (Handicrafts), Eastern 

Regional Office, 3rd  Floor1  A- Wing, Salt Lake, 

Kolkata - 700064. 

38. Smt. T.S. Alamelu 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), Southern Regional Office, 

Shastri Bhawan, 3rd  Floor, Haddows Road, 

Chennai- 600006. 

31Sh. R.K. Dufta, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), Western Regional Office, 

Haroon House, 3 d  Floor, 294 P. Nariman Street, 

Fort, Mumbai - 400001. 

4( Sh. lndrajit Roy, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts),, Industrial Estate, 

Neharalagum, Old Itanagar, (A.P.).— 791110 

Sh. Ganapati Jha, 

Investigator, 

Marketing & Service Extn. Centre, 0/0 the Dev. 

Comn. (Handicrafts), Pokhra Chowk, Baganpura, 

Durnka (Bihar) 814101. 

C fle 
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4 	Sh. P. BhaskranPiUai 

Investigator, 

Marketing & Service Extn. Centre, 010 the Dev. 

Comn. (Handicrafts), Prakash Bhawan, Ratanada, 

Opp. Police Lines, Jodhpur (Ratasthan) 342001. 

4 . The Development Commissioner (Handicrafts), 

West Block No. 7 R.K. Puram, New Delhi —110066. 

The Asstt. Director (H) 

Marketing & Service Extn. Centre, 010 the 0ev. 

Comn. (Handicrafts), Near NS.F.Martyr's park, 

Kohima — 797001. 

The Secretary (Textfles), 

Govt. of India, Ministry of Textiles, Udyog Bhawan, 

New Deihi-IlO011. 

4 Sh. Gautam Sengupta, 

Investigator, 

Marketing & Service. Extn. Centre, 010 the Dev. 

Comn. (Handicrafts), Lambaline, Junglighat, P.O. 

Port Blair - 744103, (Andarnan &Nicobar). 

 --------------Respondents 

1. PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION IS 

MADE. 

This application is made against the orders of the Deputy Director (Admn-III). 

Office of the Development Commissioner (handicrafts) West Block —7, R.K. 

Puram, New Delhi —110066, dated 01-03-2000 whereby the applicant was 

informed that his representation for fixation of seniorty in the cadre of 

Investigator could not be accepted to. This application also impugns the 

seniority list dated 10-6-2002. 

C A ~ t,  ~V 



RlS.DlCTION OF THE TRIBUNAL: 

The applicant declares that the subject matter of the order which he wants to 

redressal is within the jurisdiction of this Hon'ble Tribunal. 

1 3.1 	LIMITATION 

The applicant further declares that the application is within the limitation 

prescribed in Section 21 of the Central Administrative Tribunal Act s  1985. 

4. 	FACTS OF THE CASE: 

4.1 That the applicant joined as an Accountant in the Office of the Accountant 

General, Manipur, Imphal, in the scale of pay of Rs. 330/- 560 on 8-2-80. 

4.2 	That the applicant was selected for the post of investigator in the scale of pay 

Rs. 425 —700/- in the Marketing and Service Extension Centre, Office of the 

Development Commissioner, (Handicrafts), Paona Bazar, Imphal on deputation 

basis and the same was communicated to the Accountant General, Manipur, 

lmphai by the Section Officer, (Admn-IlI), office of the Development 

Commissioner (Handicrafts), New Delhi-I 100 yide his letter No. 4/3/82-

Admn-1111885 dated 29-11-84. 

Annexure —All is a copy of the above letter dated 

29-11-84. 

4.3 That 'the applicant was appointed as Investigator in the pay scale of Rs. 425-

700/- on deputation in the office of the DeveIopm 	Commissioner 

mvkJ1 



10 

(handicrafts) for a period of one year w,e.f. 01-01-85 by th 	éVlàpmènt 

Commissioner for Handicrafts by office order No. 413/ 82 –Admn-Ul dated 30-

01-85. 

Annexure Al2 is a copy of theabove office order 

dated 30-1-85. 

4.4 That the Government of India by its notificiation dated 09-01-85 framed the 

office of the Development Commissioner (Handicrafts) (Post of Investigator) 
/ 

recrUitment Rules, 1984 for recruitment to the post of Investigator in the office 

of the Development Commissioner (Handicrafts). The Recruitment Rules lays 

down that the post of Investigator shall be filled up 50% by the promotion, 

failing which by transfer on deputation/ transfer, failing both by direct 

recruitmént-50% by direct recruitment. The period of probation for the post of 

Investigator as laid down in the above Rules is two years. 

Annexure- A13 is a copy of the above notification 

dated 09-01-85. 

4,.5 That the. applicant submitted a representation to the development 

Commissioner( Handicrafts) through proper channel on 25-7-85 for his 

permanent absorption as Investigator, the Assistant Director ( Handicrafts), 

Marketing & Se,vice Extension Centre, Imphal by his letter No. MSEC-tmp/. 

32(Per)/ 84-85/ 621 & 622 dated 25-7-85 submitted a report to the Director 

(Regional) E.R. regarding the work and conduct of the applicant. The report 

stated that the absorption of the applicant will be beneficial in the public 

interest. 

00 
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Annexure Al 4 is a copy of the ábóve reréséntation 

dated 25-7-85. 

Annexure N 5 is a copy of the above report dated 

25-7-85. 

4.6. That upon receipt of the above representation submitted by the applicant dated 

25-7-85, the Director (Regional) E.R. , Calcutta, forwarded the same to the 

Development Commissioner (Handicrafts) New Delhi vide his letter. No. ER1G-

129 I 85-86 dated 5-8-85 for consideration of the applicants prayer  on its 

merits. 

Annexure A16 is a copy of the above letter dated 5-

8-85. 

6.7. That the applicant filed another representation on 26-9-85 praying for 

absorption and the same was forwarded by the Assistant Director (handicrafts) 

to the Director (Regional) E.R. by his letter dated 26-9-85. 
- -. - - --.--.- - 

Annexure N7 is a copy of the above representation 

dated 26-9-85. 

Annexure N 8 is a copy of the above letter dated 

26-9-85 issued by the Assistant Director 

(Handicrafts). 

68. That the case of the applicant was recommended, for absorption by the Deputy 

fDirector Handicrafts by his letter dated 24-10-85, 6-6-86, 24-7-86, 29-11-86, 2-

4-87, 12-6-87 and 4-11-87. The Deputy Director, Sub-Regional Office (NER) 

recommended the case of the applicant vide his getters dated 3-7-87 and 13- 

11-87. The Director (Regional), Calcutta also recommended to the 



Development Commissioner for absorption of the appticanf \iidiIiisièttérs 

dated 1-8-86 and 9-12-86. 

The applicant craves leave of the Hon'bte Tribunal 

to produce the above letters at the time of hearing 

of the case. 

4.9. That the applicant states that his deputation was in the meantime extended 

from year to year with the approval of his parent department. his deputation 

was extended for the third year with effect from 1-1-87 to 31-12-87 by the office 

of the Accountant General (Accounts), Manipur vide its order dated 4-2-87. 

Annexure Al 8
(A)
is a copy of the above order dated 4-

2-87. 

4.10. That the applicant was ..appointedl absorbed as temporary Investigator In the 

office of the Development Commissioner (Handicrafts), Marketing and Service 

Extension Centre, Impahal by its order No. 2/1/85 —Admn-UIJ dated 20-4-88. 

Annexure N9 is a copy of the above order dated 

20-4-88. 

4.11. That the applicant submits that his case was considered by the authorities on 

the basis of the recommendations given by the Assistant Director, Deputy 

Director and the Director (Region) E.R. of the Office of the Development 

Commissioner (handicrafts), but there was a delay in issuing the formal order 

of appointment/ absorption dated 20-4-88 due to administrative laches. 

Lw ,j7v& 
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4:12. That the Govt. of India , Ministry of Textiles, Officeof tij' Dvefrnent 

Commissioner (Handicrafts) by orders No. 4/1/87-Admn-IIi' dated 6-3-87 

appointed 23 persons and by the Part —Il of same order, appointed another 13 

persons as Investigators in the .pay. scale of Rs. 1400-20001- on regular basis. 

Annexure NI 0 and Al 0(a) are the above promotion 

orders dated 6-3-87. 

4.13. That as stated above the applicant was appointed to the post of Investigator, 

w.e.f. 1-1-85 by order dated 30-11-85 and as such he became eligible for 

appointmenti absorption on completion of two years probationary period i.e. on 

1-1-87. 

4.14. That in the meantime the office of the Accountant General (A & E), Manipur,' 

Imphal promoted the applicant to officiate as functional . grade Senior 

Accountant with effect from 14-87 vide its order No. Estt. (A & E)I Order No. 

153 dated 24-11-87. 

Annexure —A/ 11 is a copy of above order dated. 

24-11-87. 

4.15. That the Govt. of India, Ministry of Textiles, Office of the Development 

Commissioner (Handicrafts) circulated on tentative revised and updated 

seniority list of Investigator by its order No. 7/2/88 —Admn-lll dated 5-1-89. The ' 

name of the applicant appeared in serial No. 129 of the said list and he was 

shown as a direct recruit. 

Annexure - A/I 2 is a copy of abOve order dated 

5-1-89. 
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4.16. That the applicant, being aggrieved, filed a representation dated 20-1-89 

through proper channel praying that his seniority may be counted from the ate 

of holding the post of Investigator on deputation i.e. since, 1-1-85. The 

applicant submitted another representation on 13-2-91; As no.response was 

farthcoming from the authority •concerned. he ,, submitted yet another 

representation on 15-3-91. 

Annexure Pd 13 is a copy 'of the above 

representation dated 15-3-91. 

4.17. That the Assistant Director (Handicrafts), MSEC, . Imphal under his 

communication No. MSEC/IMP/Per-32/ .84-85 dated 20-1 1-91. requested the 

Regional Director (NER), Guwahati to reconsider the,case of the applicant and 

recommend his name to the competent authority for fixing his seniority in the 

grade of investigator w.e.f. 1-1-85, i.e. the date of his, deputation as the 

applicant had opted or the scale of pay of Investigator from the same date. 

Annexure All 4 is 'a copy of the above 

communication dated 20-11-91. 

4.18. That the Eegionai Director (NER), Guwahati by,his letter 'dated 10-5-94 

requested. the. Addl. DevelopmentCommissioner (H), New Delhi to expedite the 

fixation of the applicants seniority, which was pending since long before him. 

However, no decIsion was taken for fixing the applicant's seniority. 

Annexure NI 5 is a copy of the above letter dated 

10-5-94. 

Ovwk 



.' / c3V 

I 
15 

4.19. That the áIiànt made another representation on 306-97 to the concerned 

authority through proper channel for fixation of his seniority w.e.f 1-1-85 and 

the same was forwarded by the Asstt. Director, MSEC, Kokiima to the Regional 

Director (NER) by his letter dated 25-7-97 stating that his case should be 

*transferred instead of direct and his seniority may be counted w.e.f. 1-1-85 

i.e. the date on which he joined in the Department. 

Annexure All 6 is a copy of the above 

representation dated 30-6-97. 

Annexure All 7 is a copy of the above letter dated 

25-7-97. 

4.20. That the Regional Director (NER) after receipt of the applicant's representation 

forwarded the same to the Development Commissioher (H). New Delhi on 25-, 

7-97 along with all relevant papers for fixation of his seniority in, the cadre of 

Investigation. The Regional Director recommended thatthe seniority Of the 

applicant maybe counted w.e.f. 1-1-85. 

Annexure NI 8 is a copy of above letter dated 

25-7-97. 

4.21. That the applicant made another representation on 4-5-98.praying for fixation 

of his seniority in the cadre of investigator. The same was forwarded by the 

Assistant Director to the regional Director by hid letter dated 20-5-98 for 

necessary action. The Regional DirectOr (NER) in turn forwarded. the same to 

the Development Commissioner ( Handicrafts) by his letter of even date. 

Annexure NI 9 is a copy of the above 

representation dated 4-5-98 
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Annexure N20 is a copy of foWarding lefter dated 

20-5-98 by the Asstt. Director. 

Annexure A121 is, a copy of,  the letter of the 

Regional Director dated 20-5-98. 

4.22 That as there was no response from the concerned authority the applicant 

made another representation on .5-2-99 submitting that he has been placed 

below all the 32 promotees. He prayed that he may. at least be placed, along 

with the promotees if his case can not be considered w.e.f. 11/1/87. 

Annexure .A/22 is a copy of the above 

representation dated 5-2-99. 

.423 That in response to the applicants representation dated 5-2-99 the Deputy 

Director, office, of the Development . Commissioner,, New Delhi. by his letter 

dated 1-3-2000 informed the applicant that his, request was considered but 

could not be acceded to. 

Annexure A123 is a copy of the above'letter dated. 

1-3-2000. 

4.24 That the applicant made further representations . to' the.. 'Development 

' commissioner (handicrafts), New Delhi on 31-1-2001.and 19-10-2001 praying 

for fixation of this seniority., w.e.f. 1-1-87 on completion. of two years of 

deputation. •' 

Annexure A/ 24 is a copy. .of' the 'above 

representation dated 31-1-2001. 

/ 
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Annexure N 25 is a copy if the 'above 

representation dated 19-10-2001 

425. That the Govt. of India, Ministry of Textiles, office of the Development 

Commissioner, (Handicrafts), New Delhi by its order no. 5(1)199-Mrnn-lll dated 

10-6-2002 circulated the tentative seniority list of Investigators in the office of 

the Development Commissioner as on 31-5-2002. The applicant's name was 

placed at Serial No. 36 indicating that his method, of recruitment was by 

transfer and his date of regular appointment as Investigator was 1-4-87. The 

same date on which he was promoted as Senior Accountant in the office of the 

Accountant General (A,& E), Manipur, Imphal. 

Annexure - N 26 is a copy of the above seniority 

list dated 10-6-2002. 

5, 'GROUNDS FOR RELIEF WITH LEGAL PROViSION: 

5.1 	For that the applicant being transferred on deputation from one department to 

another department of the Central Govt. his seniority to the post of Investigator 

is to be countedfrom the date on which he was transferred, i.e. on 1-1-85. 

52 For that the applicant, having completed his probationary period for ,  two years 

from 1-1-85 to 1-1-87, his seniority to the post of Investigator is to be counted 

at least from 1-1-87 when he has oompleted the period of probation. 

53 For that the applicantscase for absorption to the post of Investigator was under 

the consideration of the respondent authorities and the delay in passing the 

order of absorption has been caused due to administrative laches and as such 

the applicant cannot be denied of his legal rights. 

&, m A/M,.  ~W'4j 
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5.4 For that it has been laid down by the Hon'ble Supreme Court that delay in 

issuing formal order of confirmation after satisfactory completion of probation is 

improper and as such the applicant is entitled to the benefits of the same 

principle. 

5.5 	For that since the applicant completed his probationary.  ,period on 1-2-87 the 

persons appointed after the completion of his probationary period cannot, be 

above the applicant in the seniority list. 

5.6 	For that the respondents discriminated the applicant and arbitrarily fixed the 

seniority of the applicant interse the private respondents. 

DETAILS OF REMEDIES EXHAUSTED: 

There is no other alternative and efficacious remedy available to the applicant 

except, invoking the jurisdiction of this Hon'ble Tribunal, 

MATTERS NOT PREViOUSLY FILED OR PENDING IN ANY OTHER COURT 

OR TRIBUNAL: 

The applicant declares that the matters regarding which this 'application is 

made ins not pending before any court of law of any other authority or any 

other bench of the Hon'ble Tribunal. 

RELIEF SOUGHT FOR: 

2v\ztf 



c 	
19 

8.1. That the respondent authorities be directed to fix the seniority, of the appHcant' 

in the post of Investigator fron5 , i.e. the date of his appointments as 

Investigator, or at least from 1-1-87 when he completed the periodof probation. 

9; INTERIM ORDER, PRAYED FOR: 

The applicant does not pray for ,  any interim order at this.stage. 

10. PARTICULARS OF I.P.O. 

No. of I.P.O. 	 : 	503665 	753 

Name of the issuing Post office: GPO, Guwahati. 

Date of issuance of Postal Order: 29/1/2001 

Post Office at which payable: 	Guwahati 

	

11;. 	List of enclosures: 

	

• 	As per Index. 

1 ' LI'  

e)", N)  Atm?  'R'~ ge" 
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VERIFICATION 

I, Shri Ch. Mani Singh, Son of Shri Ch. Ahanjao Singh , aged about47 years, 

Investigator, Marketing and Service Extension Centre, Kohima, Near N.S.F. Martyrs 

Park, Kohima - 797001, do hereby verify that the statements made in paragraphs 

Nos. •i  to  45 	are true to my knowledge and those made in paragraphs 

Nos. --------- 	 are matter of records derived therefrom which I 

believe to be true and the rest are my humble submissions before this Hon'ble 

Tribunal. I have not suppressed any material facts of the case. 

4'k rl(*Mfv~,  ~L 
Date: 3o/9/po 
	

Delcarant 

Place: Guwahati. 
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/. /2i7-8L, 
No.4/3/82- 1hInÔIII 

Office of the 

Goveninen1 of Inc3la ' 	 U QJ 
Ministry of,  Comierce 
M ye] oçmont CmmiiOn r(IiaEidl l' 

West 1310cR Wb, 1 1 P 

::- 

.. 	 . 	 ... 	 . 	 .., .: • 	 New t1bi — 110 O()( 

. 	 .. 	 . 	 S 	 • 	 • 	 . 	 . 	 . 

	

.' 

1r 	 Datcd 29 11 1984 
c 

.. 

 

1-i: Adcountnt Ganra1., 
H anipu rD Imphal . I 

; 	

Subs 'ruling up t Ila,  p03i40f Inve3t1qatOrs in lir scclC Of 

a' 	
ns 	 on pution bash in 
tl-13 office of the 1tve1opmcnt Commi Lc,nc' r(Jlzin3J c'raft') 

!... 	:- 	 • . 	 .... ' 	 . 	 '' 	 ..' 
: 	 , 	S. 	 • 	. 	 . 	. 	 .. 

I ' 	 " 
• 	 I 	 a 	 I 	• 

t 
¶2 	'1 p. 

? f 	 ( I 	 , 	
I em diicted to ay that Shri C,M. singh, iccountant. 

4% 	/ifl your Off ce has teen 21ectec1 for th post of Iniestigator AaA 

he scale of Rs 0 425-15-5OO_EI3-1556O-2O?O0 in t he Mar5-et-
0 & Ser4ce Extension Centxe, Ojici of tlx flDlJelOpfllCflt 

	

I J 	I 	
, Paona l3a7aar, IinpbnJ, on cputatiOZ) 

	

oasI: The 	putatiOn will b? ifllti3lly for aperiOd ofone 
1 	 3a 	7  andwill 1: governed 1r' Goveiximeflt of India Ru1e 

nt 1 ned in the MitiistrY of rinnce, pM.Ho.io/24/EI!X/6O 

( 	f 	 I 	4e5.'51as aiended rom time o time, 	 -.. 
1. 	 'r--- 	 —.----' 

rI 	 Your are now requested to crek his vii11ingnes5 5or 
t 	 I tI J 	 e post ad in ca  be is :±11ing fO. tb 	e1ieve h41 

i ' 	
1 of his dutiec in your. Officc. find cliLect him to report f c r 	) 

•duty at Mai:keting & service tytcnion Ccntn, Paona ]3 

	

4 'snpl 	urgnt1y, utur intiiniJion to thu Office, 

. 	.. 	 j.,'. . 	
... 	 . ... . 	 . 

Th?]S..i1 	YOU, 	 i if 

OU 

I 	
I 

" 	
faith 	.Ly, 

(5K ]7\I 

Section OffJ 1(tiann,XIT) 

Cop7'* . The 7y-I-istarli DiLt~ c'LOr, Markel 	& Serv ce Extfl  l .  

' 
t\ 	

/ 	 ion Centro, OffiCX3 of Lh? DC(i1 	ictafL)  

\1\L)" 	 P4Bazar, Impht 
I 	 Shri C.M. SnC 	iccountiflt, Zc 	ltnnt Qfle Lair 

')146 I 	
• '.L) 	/ 	 M on ipu r, Xrnph. to cc t him aol f 1 i 10 d from his 

N. 1 TIh 	VI C 	 pi en poo 	nd La ropot for 	L 3t the ndJis 

cI AM1 'r' 	 v I tbovc U 2nUy. 

I 	
op j Dioc'to, (iiir]eting) Of co o the DC(Ha 

	

tcrai.t.), R.K. 	irn NOW 	1.hi 	 I 

? 	•': 	 ,.. 	 .. 	 . 	

.1. 

I 

LtY 	I 	 I 	 I I 	\I 	

I 

. 	 ,. 	 S. 	 '•. 	

! 

	

flUested 	 .. 	 ... 	 , . 	 ., 

YWccxte 
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No.4/3/82-Adim.I1I Ali 

•. 	

' tTU nt of in dl a 
• 	 . 	Hinitry of.CCrirc 	

•. 	 ,. 	 C4 

Of fice of the 	w10reflt C(tsst1er(Hflfl1icx8ftfl) (3 

West B1€Ck No.7, .K. Pur, 
New Dalhi - 110 .066. 

—•1. 

'I 	
Dated tha 30th,ari.iary, 1985. 

• 	 • 	 •.- 	 - 

OFEICE OrDER 	.' 	 0 	

•• • 

The Developrient ccr,rissioner for, Handicrats D1by 

• ppoints t 	following persOTs as InvestigatCrs. in the pay 
• scale of 42510_E315-560_2070 0, on àputttC!, in 

ti Of fia? of'ttia Deelcprent CQmisSt0rr(HafldiCtafts) for 
a period of e year with effect fr tY dtOn shoh 

against eacht- 	 --------

-- •: - 

S.No. N mie 	 Date of 	Pe?nt 	'Offi/tent1 

• 

Joinin g 	Off ice 	we te posted. 

t. Shri M.K. Darjee. 12-l2--B4(fl) Djcthr M&SEC, 

• 	 L 	
0fOefl,as,Gaflgtck. 

- . - 	- 	 Ore ration . 

. Shri P b R.K.Panikar j._O1-85(Ffl) SJ.S.I. 
Trichir. Mangalor0o 

3. Shri C.M. Bingh. 	1-8 5 (M) A.C.Mani*2r, )15E, 

•

_lmphal. 	Ixuphal. 

• 	 • - ;4..Shi.GOb1,flda Daso 	i-01-85(fl) tecttle 	xgical Office, 	..j 
* 	 '• Div 	n,Of 	Of the 

• 	 - 	
". O/o te- 	1)C(Hsn,MCr8ft8) 

DC (H),: 	CaLcutta. 
ew1jelht. ,  ' . 

2. 	Thay are ilo4edt0 dr4 mIflhsTfli of the pay scale 

• 	 pending fixation of pay, if reqiitrOd. may ate alsO 

• 	 cntitled for uial jothing tUeetC. as aciSsibl0Ufl()) r 

• 	 the rules. 

• 	 ' 	 (S.X. 	ar) 
Section 0ffic(r (äifl,III) 

	

for DevelCT%1t CcirxiiissiOtr £orHafldic 	
0• 

'To 

,- m 	cits Officer, 	ti 	& ,cco4nts0ffl, 

of the  D.C.(HandiCrt5)1 R.K. pur, New Delhi. 

2. j5sistant Director, 0 r3Ctthq &SVt 	Exteflston: 
Centre, Office of tIe D.C.( ndLcrftS), Gangtok with 

teft13rV to his le,ttcr 
dated 17.12.19. Y 'is 

ioql)CStCd to intimat° whether 

Siri ILK. DarCC IS t' jr, th- 	 in his 

- P.T.0. 

'AUested 

• 	 • 	 •• 	•.• ' 

• 	 • 	 • 	• 	 ' 
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pant scale or he wants to 
OPt for the c1put4jon pod, 

3. Assistant D1ictor. Mar).ctjng & ServicextnsjojCoflt Offj 	
of the D.C.(dIcrft) 	harat 	 m

C1ex, flnqo575003 
with rfcence to hI letter 0.HB,4I1&S 

dted 3.1.1985. He is 
requested to intiniath Whether Shrt P.fl.i<.  

tat ion pay in hi 	 1  nIr is to draw the der p5 	scale Or he wants to 	for the cbputatjon post.,, 	 . 

. \ssistnj DInctor, Marketth0 & S ervice  0
ffjce of the D.C.(Hdfft5) I'acia Dazar, Inrph1._795001 

	 5 with 	
to hI. letter O.,I(2)/I,8 

dated 1.1.1985. 	- 

Director(gj) Eastern Fgjon, Office of the 
Develcxnent CcTInissioner(Haj,djcraft) ¶L12, Old Ccurt House St,et, 

Calcutta...700 001 with ref1 t2nce to his letter No. ER/EST_155/ $85 dated 4.1.1985.  

ssjtant DiZeCter, Off 1c1. of 	Opc ration, Tadong • 	 Housing Colony, Cangto)., 
• 	7. Directo, Sm,111. 

 Irfl)Jstrjc5 Service Instjthte Ministry of Inclistry, Rorala Wrma COl1c 	
Trichur - 680 .011. 

8, acCounts dfficcr, Office of the ccountt ira1(/ & 
E), Manpur, Ifliphal. 

9..puty Dictor(Textjles) Office 
of the D.C.(Hajcft R.K. Purr; McwD31hj 

10, Vigilance Sectibn, 0ffj<y of the D.C.(u 
	icraftj  New t1hi, 	 R.K, - 

• 	
11, Offjcj5' COflceued, 

• 	.\1-(orsonaj file8Qf'the Offjcjals 
13. 	

ntty DIor1artjn) Office of the D.C, (Hndjcr aft • 	 It.k. Purapi, New i1hi, 

14, Sectjo °fficer(AnvI) office of the D.C.(Hdicrafts), 
	 J R.K. Puram, New Delhi, 	 S., 

16, Office Orc.r File. 	 ' 

Si

H  

- 	• 
1 	 I  

:. 	

• 



NEXUR 
\ 	 \ (To be puthiished in .part.II Section 3(1) of Gazette of India) 

Government of India 

YY \ 	 S 	 Ministry of Commerce 
Office of the Development Commissioner(Hanciicrafts) 

I.... 

West Block No.7, R.K. Th.iram, 
-- 	 -, 	

New De.Lrii -• IO Ubb. 
' 

o, 	 Dated: L  9thJanuary, 1985. 

G.S.R. In e x--~ rcise of the powers conrre,d by the pcviso 
to article 39of the Constithtion and in oa peseston of 
the AlIIndia Handicrafts Board (Class III and IVpOt) 
1ecruitment Rules, 1967 1 . in :50 far as tyre].at to the 
posts of Investigator exc pt as respects things dti or 
omitted to have been done, the P..resint hei:eby mekes 'the 
folloiing mies, regulating the method of cruLtmnt to 
the post of Investigator in the Office of the Development 
Commissloner(Handicrafts), nameiy:- 

) 

 

5 

Ir 

Short title andq2fl 	- 

7 	fliY These rules may be,clled the Offi of the 
icra tsY ( po st of 

(2) They sha 1 come into force on the date of their 
publication inthe Official Gazette. 	•. 

Number:  
Tne nurnter of the said post, its c1assIfiCati01 and 	14 
the scale of.pay attached thereto shztlile ' asspe- 	 ' 

cjfied in column 2 to 4 of the Schedule anned. 
hereto. 	 S. 

 
Thee  method of recruitment to the said post, .a limit, 

a quificatiOflS and other matters reiatifl g ,tI1flt0 
shall be as specified in columns 5 10 13 of the Sche-
dule aforesaid  

414 

  No pe rs 	 -. 

a marriage 
(a) 	who has entered into or cOntrOte 
with a person having a 	pO2 	ii.vthg: or 

(S 	
who,havg.a 	living, h 	ntq 	into or : 

ccrtracted a marriage with any persOn, 

be eligible for appointment to the said post. shall 

rovIcle 	that the C6.ntrl.Q0ve 	may, if safi 
the 

f.ie d, tbat such marriage is pe rrnic,gjhle und r 

J 	applicable tO such PC rson and the othe r 

AU.est4 

pe rsc1 al 	aY 
party' to'the rnarri 	and that thee1 	. other grounds 

from the ope rad. on 

.5 

for so dotn g 	e ,rnpt any pe rsOn 

Adcate 0 	hs mie. 

Cont  

no 
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1 

AA 

 

 

is of t1eOPntat it 

d 
is nesS'Y or exdieflt SO to o, it may, by orcr,, 

for iasOnS to 	ecord in writing, Lel an 	the y of 

provisiOflS of the 	
tule s in e spect of any class or 

ategoT of persOnS. 

Savjfl Nothing in tt3se niles shah affect te Se 
rvatiOflS$ re1X 

Uoi age limit and othét OflSS1$ ui1 
to be  

provi( d fpr the Scheduled Caste 
s, the Scheduled 1 Trthe s 

end Ot 	special ateg0rS of perS9flS fl. 
accOrdance 

with the orcrS j5sued by the Centr GQe 
	nt from 

time to time in this regard. 

(Attachê 
TME SCI.WLE 

K.S.1mbi 
jojnt Dixector (Maretiflg 

for lVe10Pmt CotnIfli sS j 
orier for HandiCra 5  

To 	H 

	

• 	the manager, 
- 	GOerr1rnt of India 

PreSS' 

};
Rir' Rqad, Maya Pun. 

JCdpy to: 
tparth1t 0f Pers° el and 

AduifliS. 	
efOrflS, New 

1h with 	
to their U.0. note No.796/84stt0 

(RP dated 1.12,3.984. 

inistY of Law, Legi5lat 	
tepartment (LegiSlatt I 

ecti') with e fe ence 'to their U .0. N 
Q. 

dated 10.12.19840 
All Regi0n office s/All Desi' Centre 5/DirectorI tve- 

1OpTTfl 
Centre for Musical Inst1fltt 

	s/pield  

Aalin15tt 	

Cel3i $jnag and VaranaS1/-1 other 
off ics urir the Qffice of th ])eve1oPme1t Commis5t01er 

(Handicras) 	S.  
All rat ChiefS/All $ecti5 in the 

	
Office 

rf the Offi Of th
G  tve10Pmt commisSt0

tC 

New  



Ncz-ne of 
post. 

No. _ 	Of pay Wther Selection 	Jimit fcd 	Ecati.onl 
posts. 	 or Non-Selection recrultnl3nt only 	ualificâtion 

ost (for prom. p 	 (Ye ars) 	 req iLed f(5r 
tion post oruyj . 	al rt ot 

rtl a tr-e n t 

1. 	 2. 3. 
_____________________________ 

-;__.------__ . 	----.,. 4  	_ 	6  
--- 

*98 GrOup 1 C .4Z5-.5.50O.- 	SelectiOn 	2046 years 	 with 
Govemnent E 	ics No-_ gazetted E-(Q. 	 able for 	 con cm 	or 

gator.  
*Subject Non-.mmiste- 2O-7CO. 	 Servants upto 	5 	Slatistics or 

to varia-. rial. 7earS in .accor&LnCe Mathematics as 
with the Or&rs or 	a subject fro'n 

tion in scm ct iOn s issued any re Co gni 	d 
pen 	nt byt1Cei'-tral 	University. 
on work,-. - Government). 
load. 

Note: The crucial date for atething the a ge limit 
mentioned -in colutma 	in e ach case Wi]. 1 be the 
closing date, for reipt of app1ications frQn 
candidate s in India ( othe r than 3n darn an and 
NicobarIsladS 	dakshaaeep). lu respect 
of. posts,. the appo 9trnent to which is made 
through the flplorneflt Exchançs, crucial date 
for 	termining the !age limit will in each case 
be the last date upto which ernploiment exchançs 
are asked.tO sunitithe names. 

N 



Whether age and Period of Method of 1Th±tnieiit In case of rerruit -net If a iepart-. 

education 	ç.3a_ pzhc'tiOn whether by diiect rec- by pi motio/deputatia/metel pro -c' 	p, 

lifications if ay ruitinent or by 	pu- transfer, grades froiTi mOtion CCrruttj- CO'rnss ion 4 	to be 

prescribed för (Years) tatiofl/transferfand which promotion/dapu-.. tt 	exists, ConsUlted in ¶ing 	
4 

direct recruits percentage of t4'4 Va- .tatioii/transfer to be what is its recrujtrrcnt, 
will apply in cancies to be fi.1ed made. 1  composition. 

case of proth by variais methq. 
tes/transreeS . 	 .ii 	1. . 

Nn- ce nt ral G rip 'C' 	Not applicable 
at Service Lena rtrne ntal 
isionClerks Prcmotion 

rrntttee a 	'grade 	11)1 	in 
b6O constituted 

taht- from time to 
s/tcre._ time *  

the 	sale:.. 

)ne r 

ss- 
gibed 
:5 

J. ran Officers in Central/State 
Lyjt r aiogous posts or offirs 

at least 5 years' regular 
id possess qualifications 

its n Column 8 

not a xcce di4n g 3 ye a rs). 

Age: 	 No/2 years 
EãcatiOnal 	/ 
Qu al if i- 
cation: 

50% by. prM 
failing whih b 	SeC 
transfer onde. 	Up 
tation/transfer 	an 
failing bOth by 	tl 
direct recruitirePt. 	4d 
50% by. direct 	 'sto z 
recruitment. 	- kdep 

qkj 
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y 	 A4XUR& Aftj 

• Th3 fl?voptw?nt ComiaionrCI1&ttjcrt9 ) 
S 	 stry of Counrce 

ovznm5nt of XncLa, 
West 71ock 1b7.P.ICPwtri1  

• 	•• 	u1h11OO66 	 •• : 
• 	 S 	 Thioish proper cnne1 

• • 

 

	

atbj,*,flwKw xeciast for 	 ibsorption as 
• xnsnaWXoR in th Mx'Unq.& 3V1Ca . 

tañaion CetttrO/b Dvtopinent CLforit' 
(flan6Lcrfte) •• 

• 	 • 	I1V th hotur to 6r&wur1cin. ttnUon 
to the aubjct noted AboVs nt.to stythtt I hw b,n 

• 	r'uing i 	) IflVaatigtor in thri Hx1ting &, $rvico xten.. 
• 	• sian Centz, Zuha1 Ob the D 1orrnt CoitvdLener flMr3jcrt 

on daputôticn ftvm th 	untt Ocnr1 (Aca )Manzaç • 	
r 	iri 	 - • 	• 	 • 	 - 

I have rradezd my oervices rith fj33 
S 	Ø U 	 I, sut that I wili try to atiafy my 

ØtiEaiOz in Euturc OO bV serving in this t prtme.nt M 
'I 	 epouz Ic '10 rvin in this deprttnnt 	a rgr' 

LCIi 	Zu*uZ øcni r.tnj. tr  nsez' & potinq 
X 	3 3Jnç to ervç this bpeztrort prmanent1 

AA 

l it 

kthu X a giving my pozonn b.tota fox !au*ur 
of onr Jn cbn deréion nd roy rfernc in tthi rpoct 
v• i 	 MANZ SXrH. 	 • 

Ththi 	ni.Chim hanjo Singh, 
3tt Porinnt bh 

• 	Mon -Th1i1i 	 •- 	 • 	 S  

I-I. 	 I 	 •. 	 .-• 	• 
• 	 -• 	 • fltP,O 	 • 

\: '' 	• 	• 	

'• 	•i,. 	
• 

Advo 

Ab 

- 	

D 	 : Ebirh,d. 	t-J195S' 	 -•: • 	• 	• - 

• 	 •it• 	 ,•• 	 - 	 • 	 S 	 • 	

• 	

_• 	 S 	 • 
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..t 	. .7 . 
: 	• 	

I-I c 2).u- 	• 	 . 	 . 	 , 	 . 

J.; 	
&vj( 	ca pua4ficatA!M I- 

I 	
) P aed BeA in the i 	er )'$' 1978 tram the OaiihaU 

I 	 TniveritV putting 4n 	 i4.th.( a) tatie.. 
'I 	

A 	
Wt.tca and (b) cohoms.cs 

• 	 . 	-•v 	. 	 • 	. 	 . 	' 	 .. . 

.Jg,Jl 	 ii)Pageed XB in the yeas 191 £rm thn MQiPZ 
1 r 	 Ztr*iYeX81ty11 :tinphal pIttinq n pd 

, 	 #ed ip1cma in Indatrjaj, Co.operativ Martae 
b' 	 ent ir the yea 3.978 from the Co-.oprativ T4nj 

t ' CoUegG, OahaU SXidar 8. Nation Co.ioperatj ttfliit, 
,. 	

01 Iniia N Delhi pftting in 	 categoxy 

• 	
I 

$(rperor in the Man.tpt' State Co. 
4 	

-: 	
operative Bik Lt3nipu) ws;;f 3.3h0197 to 

I • 	 j•9.79% 1here .in X 	c1øe3.y concerned with ff'nicrat 
1./I I 

	

anuacturer speciai1 j jnj 	aatter4' D1d.ng 
I - ' 	 this pedod 'X W08 dePUted to l2n6ergo training onipicma 
I I 

I 	
'ih tnitrii cOOpexativa Managmt 4u' w4f J21?3.978 I 	
to 19Ul97B 	 -. 	 -. 	- 

, 
-.:' 	 '. ii)'Eesides 	aerved 	,a 	 Znt 

.v 	
:H 	 I.  .•% q:•  . 	 .'to :7t% 0 . 	 r:• 	. 

I '' 	 National Cooper'ati;pe Thiion of In6i& N Delhi on dept.. 
oh 

	

I 	tation C(ftt1e kanipir State Cooperative aLtd 
It 

I 	 Irrha1t En thi" connection I received traininq I&ef 
1 	 I 2i.979 to ]1180 at 	e1hJ. 

I - 	

. 	 jii) Az id4.tor in the kcuntent Oeneral Maniptr.Iir,It*j 
84nc,81%olz was psted in the fo11e4nq' aeotjon,g 

II 	 a) 3(thre) months i.fl'the D,A.8jtjn '(bepartm,nt.1J 
.kdit Sctioi) 	B21%O oJPjrj3.%o 

Il 	 b) 4,year4 ulontis in the 	
S 

~ ~ Wr; 
I 	

'Pnd aection) 	 ril1 9B 0 to s at 	4I 
I 

S 	 I 	
1 

c) 3(throe) ontha in iet Sectibn 	8optebe 

	

( ,,lgB4to te.ei' j4 	 I  

:.- 	 ..• :- 	. 	 . 	 . 	
,. 	 ,; 

iv) As XMestigator in the Marketing & Serv.co 'xtens.t.s 

	

/ 	

o1 C,entret Zzpha 0/0 Development Codmi ioeHdicra.' II1 
j fte)New Delhi aEtr111%5 til.l date - 	 . 	- . 	. ............. . 	 .• - 	. 	

. 	 . . 	 - 	 . 	 . 	-. ' 	•Y F 	 .;rI 	. 	 I ' 	 .. . 	. .. 	- 	 .,I 	 . 	 _ 	 . . 	...............S. 	. 4 	 1 	•- 
P1 	

I 	 4_JiI.  . 

i - 	 i;contd 3/. 	
/ 

i:-:- 	•-. 	. 	H- 	 .. 	

-- 	I_. 
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7 	Awas/rizes 

Duriüg my arvice in the Mc*untent ae flf2?al 

M1ttPuzt; rE 	X w 	awer 	a c 4h prize o 	a 

'idth a CertiEiCb( 	in r9àongti 	:à 	eff1. 

CL 	einøàity : dtion to 

; thersEore, reiut sour honour to bs 'kind 
.77 1 

enadgh to conL4er y caa. sathetie1I br pea. 
*aflent beOZpUOn Lfl this Dartment 	Xnvst 
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The Djcto( Regional 
Office pf the DCC Hicraft), 
12Canh Chondra Aventie, 
(N,ct to Hind Cinema) 
çaøatte43 

Subs.. Peport rg8rding x'z end con uctts* of of!ficøre/ 
Official en danitatjon in nslay. , / 

Pf1.e 	1etez, flOaMac &4Leo44ppt44 dated rlth ly,1B5I 

M per fl Qrietter no. refezd ebocn the noted 

	

/ 	nubject1 am tO forward herewith an epplica.ion in duplic&. 
te reae.tvai rom Cbani Singh,XnveeUgator zwing his 
content for his ô)oxption ainet regular vMiee of 
Znv1gatoor onward.trenamiaion wih you I 

: 	 During biø' short period of his aervicex fotn)Ltm 
tiVe ,aincezinteU.gentmd. ,hm-dwbrkinqV.143 hes tjjed t 

/ fellow ai. &tivitiea with aen inst His wife is also 
.er4ng in this 	Wçaiv t,D.Clerk eqeinit rgG3ar pcwt 

Hei*o.,his..Alm6rptidn will be beneficial in the 
pubic 	 recuest m be cone idird 

ait 
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/ 	 t L 

A otes 

The DDirector(M)ç 	)istent irctor(flendicraft.e) 	. 
NewDe1hJ 
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• Ottico of th L*ve1opmet Comrnissioner(Handjcrafj). .•.. 
EI3T&tLi RELONALOFFIC) 

pvecil 
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BiG:nes1 Qndra Avne, No. 	
CaLci*ta — 700 0134 	 M 

• 	AUGU$T 5, 1985 	. • 
To 	I 	

.11 The .pevelopment CoLlmissioner(H), ...... . . 
	 . 	 V West 	 Purim 	8 

. 	'.ewDe1hi1..:: 	
I.,•.-. /1 	

Attn: 	DrectorMaiçejg) 
. 	 Sub:. 	 of ShriC. MniSjb 	 .1 

	

• 	 Investigator, M&8C, Iiphal for his ermanent' 	 ( 8 	rtio. 	
if \: 	. 	 •. 	 . 	 •• 	 8. 	 - 	 ..'--,,. 	

i• 	 . 	 •. 	 - 	 l 	J 
• 	 : 	 a.. 	 . 	...• 	 ,.. 	

•, 	 ' 	
• 	;. 	 .,;4•1 8 

	 I 	 ------..--.--.-. 	
• 	LJ I an toforward.hcrewjth an ap1icatjon received. 

I . 	 ,•.. 	. 	.., 	 . 	
. 	

.. 	'••••\ frotn hri.ManiY5jng  
48 	S 	S — 	 - 1. 

- 	praying for iis, peranent ,absorption in the centre. 
/ 	 — 

The prayer 'may be bcoasldereit dnit s, mont. • 	., 	. 
- 	:. 	•. 	 a; 	*r 	

• 	 •' 	. 	-. 	. 	• 	 a 	 •, 

/ 	 . . 	 a,.. 	 • 	 • .• 	

Tours feLtbtu2.ly ,. . 	 . ... 

• 	 .1' 	i 	 ( 	 'V I 	 - 	
I 	DflCTO1(RIoNAj) 

- 	p4  V Marketing Sez4ice Extension Centre, 	 - 
'Imphal. This has reference to his 1etto' 1(o.MSEQ. 

Imp/32/(per)/84_85/621 dated 25.7.85. 
/ 	At ied 	 1 
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P 1jthdJ sRoot Z have the lnor to drew tor lci*i6 
atØ 	 earlier p1ication d8t6 29th iivtie 5 
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iihieh w forwarded by yo(i vide ,or letter 
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-  xtn,mr  • 
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for 	
flVe*tor per i 

wo  AS 

D/y earLier z!3qest gted ave Tàrther, 1 beg to ea 
$itorptj0 33 tpoj for the time be1xrq 3dq 	can3'
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Srpt 	t 

ti / ej jor 	jj 
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itlif1l; Ih114 	
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Attesteq1 	 • - 	
0 	• - 	• 	• -• 	-:...- 

Mtmc•  !bQl(Manjpr) 
'i 

Conissjoner(jrafts) 
fcit B1,c,k 

t'ew 1)e 	003 	for favor of infozmatj.c!I - 
T 	 along 4ith 	a 1tti thft-td )y Shri 

Ch 	 Ivstiga.or 

TiMATH 
• 	0 	0 	

- 	• 	- 	•- 	0 	• 
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t$tifl *kieztenaio*t cent re 
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zte' 
Xbad Peona 8zar 

4n pteber 26 ].565 

To 
• • 	jhe,bi 	 jona1)•. 	 •• 	 • • 	 • 

0/ Dve3.à' t 	 • 
Zvi 

? • . 	
I 	 4 	Iq,r 	Jptj. 4(lI 

it 	 4/4.4 

41 	 fr;  
to C 

8t1b 	est £o b3GZPtiOfl/ tenai.on 'fer the period 

Aim 
Ci ' 	 • 	flti3Ot 

I 	
rfl( 

b)y' 
$4 	c 	2JJz o' 	 (o £t1 

i48jj 3inb Xflve3tj9a 	for )de Z..ptb 

': ' - 4 r 	£0 thO1fl 	Of his Pedo6 of dtatj / 'o4 
cme arid cna.vnrd 	mjsjj 

•/ 
' 	 $ ptcc 	

- 
stated aboveL- - 	.--•.-. 	4 . 	...' 	- 

	

L sis tant Djrt 	 ) r  
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5ar • eting),4 	 I  

0/0 D nt Cornmisgioner( Handicrafts ), 
West Block No744.l( 

_cNew,er'Oà6!, for favour of irifozmatjon 
I 	 a]'jth an application stibmitted 1* Slid' 	-' 



I *3 NME 	A/ e(A) 

3 

t(zTr ir! 	1OSV1 (i) 

q 1511I 

\ CmnIut1cat 	
should be addresSCLl 

IIiC 	Aecountflt (ral 	CCOUfl) 

Imphal. 

ACCOUNTh MP1 

To  TM DeputY DireCt0r() 
D9velOPmeflt Commissior t9) 

. Qfic0 of the 
ministry of Txtil8, 

Governmflt of lndth Ust Block No.?, 	0 K, Puram, 

4 	 N1i Delhi 	- • iO 066 

ubjeCt 	
of depUtti0fl period 7  Iloni Sjngh, ie5tignt0r. 

. 
. 

) 
of Shri Ch. 

: 

5jr,
. 	 . 

jnvttin 	a. rer 	
to your 	lett 	No.4/2/05 	

. 

I 

. 	. 	

In 
dmn.II1/2 dated 30_1286 on the subiet cttd eboV, 

period for the 
that extension of deputatbofl 

31_12_198'l 	in rep8Ct of  

am tord yrar fr

stt8 

i dm 	i_i17.. to th 
ccOUfl.t 	of this 

0 ?ftce, 	ha 	hoen 

Shri Ch 	
\ani bingh, 

1 8pprO'Jc 1. /1 
?ours f-  aithfUY 

Dated 	: 

emo N.LStt(L)/IC / 

Copy 	
for ..jnform8t10fl 	to. 	. 	. 

StenO to o,A.G.(E) 	 . 
• 

Ch. 	ni 5jnqh. 

	

& Service 	xtefl5i0fl 
	ntre, 

.1r keting 
Co Office of the DeveloPment 	

ommissio( 
asiid Road, 	phal. na Bazat, 

Atet ot 

(P  C 	dmn) 
icCOU 1t5-, 

.... 

- 

No.. 127 
(T IT, i 

--7 95001 

ICE OF THE ACCOUNTANT 

GU.-1E1AL (ACCOUNT) 
MANIPUR. 

IMPHAL 79502 1  

Dated 
 



.': 	 ------ 	 - 

- 

No, 2/1/85-Admn.III 
Government of India 
Ministry of Textiles - - 

• 	- Office of the Development Commissioner (Handicrafts) 
S.. 

West Block No.7, R.K.Puram, 
- 	New Delhi --1100660 - 

• 	- - 	 - 	Dated the, 20th april, 1988. 

Office Order 	
- 

- 	iri Chnàm Mani  Sthgh working as Investigator in the pay 
- -- scale of Ps. 14 -00-40-1800-E50-2300on deputation basis 

Marketing and Service Extens ion Centre, Imphal is. hereby appointed 
as temporary Investigator with effect from 1.1.1938 (F/N). 

This issues with the aroval of the Development Coinmissione 
• 	(Handicrafts). 	 - - 

I,  

i 
- 	 (A.K. Kiitty ) 

Joint DevelopnentCôrnrnissiOrr (Handicraft 

To 

jkccounta Off icer,Central Pay & Accounts Off ice,O/o the DC(H), 
Nw Delhi. - 	 - 	 - 	 - 
Accounts Officer(Hqrs.),O/O the DC(H), New Delhi.  
with reference to their letter No. Istt. (A&)PP/CNS/Acctt./ 
-86..87/1045, Accountant General(A&), Manipur, Imphal. 

- 	K. Asstt.. Director, Irnphal. 	- 
Director (ER),O/o the DC(H),. Calcutta. - 	 - - 
Marketing Division,O/o the-DC(H)-, New Delhi. 	- 
Shri Chanam Mani Singh,Iriestigator,M&SEC, Irnphal. - 
Personal £ lie ofShri Chariam Nani Singh,Investigato-r. 	- 
Office Order file. 	 • 	 - 	-• 	- 

- 	- 	- 	 - 



• 

A/jo 

TRUE COPY 
No. 4/1/87-Admn. III 
Government of India 
Ministry of Textiles 

Office of the Development Commissioner 
( Handicrafts) 

West Block no. 7,R,K. Puram, 
New delhi- 110066.. 
Dated ; 6.3.1987. 

ORDER  

On the recommendation of Departmental Promotion Committee the Devlopment Com- 
missioner for Handicraft hereby appoirihe..tbllowing.offlciaIs as Investigators in the Pay 
scale of Rs. 1400-40-1500-50-2300/- on regular basis in the Office / Centre and with effect 
from the date mentioned against each. 

Si. No. Name designation Place of posting 	Date of regular 
present posting. On regulare appointment 	appointment, Subject to 

recommended of Station. 
Smt. S. Mathews Regional Office 	 1.3.1987 
ad-hoc mv. rcgional (WR), Bombay 
office, (WR), Bombay. 

Sb. G.S. Parab M&SEC, Neemuch 	 -do- 
ad-hoc mv. regional 
office, (WR), Bombay. 

Sb. D.C. Thakur M&SEC. Jorhat 	 -do- 
ad-hoc mv. 
M&SEC. Itanagar. 

Miss. Nagamani Rao, M&SEC, Nagpur 	• 	 -do- 
• 	ad-hoc. mv. 

Regional Office (SR) 

Smt; RA. Krupavathi Regional Office (SR) 	 -do- 
ad-hoc mv. Madras 
M&SEC Pondicharry 

SILRK. Sapru Advance Training 	 -do- 
ad-hoc. mv FAC, Srinagar 
FAC,Srinagar. 

SILA.K. Sarma M&SEC: Gauripur 	 -do- 
ad-hoc. mv. 
M&SEC, Shillong. 

Sh. G.S. Pillai M&SEC, Salem 
ad-hoc mv. 
M&SEC, Nagpur 

5voc4e 

. Sb. S.S. mazumdar M&SEC, Siliguri 	 -do- 
ad-hoc mv. 
M&SEC, Burdwan. 

SitS. Jahrin M&SEC, Shillong 	 -do- 
ad-hoc. Inv. 
M&SEC, Kohima. 

Sh. R.K. Jalali 	• M&SEC, Srinagar 	 -do- 
ad-hoc mv. 
M&SEC, Srinagar 



'S 40 

11i Sh.Bikash Dey Regional Office (CR) -do- 
ad-hoc mv. Lucknow 
Reginoal Office (CR), Lucknow. 

13 SIID.0 Debnth M&SEC, Jagdalpur -do- 
ad-hoc mv. 
M&SEC, Jagdalpur 

14. Sh. 	M.V.Gogte M&SEC, Panaji -do- 
ad-hoc mv. 
M&SEC, Jodhpur. 

15 Sh. Radhakrishna Shetty, M&SEC, Bangaloré 1.3.1987 
ad-hoc-. mv.  
M&SEC, Tirupati 

16 Sb. R.K. Dutta, MSEC, Gwalior -d- 
ad-hoc mv 
M&SEC, Neemuch 

 Sh. Umakanta Mishra M&SEC, Sambalpur -do- 
ad-hoc mv. 
M&SEC, Agra. 

 Sh. Indrajit Roy, M&SEC Itanagar -do- 
ad-hoc mv. 	- 
Regional Office (CR) 
Lucknow. 

19., Sh.V.K.Handa. Reginoal Office (NR) -do- 
ad-hoc mv. New Delhi 
Regional Office (NE) 
New Delhi. 	/ 

20 , Sh. Ganapati Tha M&SEC Ranchi -do- 
ad-hoc mv. 
M&SEC, Almora 

 Sh. A. Ktishnamoorthy, M&SEC, Almora. -do- 
ad-hoó mv. 
M&SEC, Bangalore. 

 Sh.P. Bhaskran Pillai M&SEC, Jodhpur -do- 
ad-hoc mv. 
M&SEC, Salem 

23 Sh.S.R.Devarajulu Headquarters Office, -do- 
ad-hoc mv. New Delhi 
Regioiial Office (SR) 
Madras 

All the above officials on their appointment as regular Investigators will continue 
4i% ,lrniiy -+l.a.-r -nnrtnnl nnsy nail nhlfl,,rfl*%flafl +l'sc%*T nra flraC'at%+lr ,lrnIfltifl i-fl +l.%a nfllSnfl a%flflflfli*7 it. 



All the above officials on their appointment as regular Investigators will continue 
to draw their normal pay and allowances, they are presently drawing in the adhoc capacity in the 
same post.  

Sd!- 
(R.B.GANDHT) 
SECTION OFFICER 
Admn.ffl 

To 

l.The accounts officer, CP& AO, Office of DC (Handicrafts) New Delhi. 

The accopunts Officer (HQrs) Office of DC (Handicrafts) new Delhi 

All the individuals concerned. They are advised to get themselves releived of their present 
duties to join at New places of posting at the earliest. 

All Controlling Officers of the Indiyiduals concerned with the request that officals required to 
join at different states may be releived immadiately to enable them to Join at the, station at the 
earliest / personal files of the individuals concerned. 

All Marketing & Service Extension Centeres. 

All Regional Offices. The pay of Sh. VK. Handa will be drawn by Northern Region Office 
against non -plan of Investigator. 

The Director, marketing Division, Office of the DC ( Handicrafts), New Delhi. 

Office order file. 
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On the reaommdatj0 o the Departmentaj Promotion 

Comiee,( ,j, the Deve1j)ment 1 COIflflh1SO.oner £ cxr Handi xaCta apoint s th e oUowig ;"Off 	as Investtors.jn the pay 	1e OK.4l4Oo4O_18Oo5O23Oq fton regular basis in 
the Offices/Centres mention 	

I ffectfrcm the date they oixi the said post:. 
$.No, 	Name & Desjnatj 	

Placo of posting as 

	

'mi1n 	 'J.

- 
I 	

f 	
I 	• 	

1 

I 	
, 	 I

A cI:r$7 I 	 ' 	
Regtonal Ofice($R)t ACCOuntnt,DMIIIadras 	 I 

 Nadra, Shrf Gautam Senpta, 	
NSEO Port Blair Sieno, RegicaI. Offlce(ER) 

'Shri A.J.anday 
et'LW 	Trg.Oer 	 MsEa) 	p).ti 	

I P.B.ROad, L . DharWad Vt 

I 

• Smt.Avinah 'hawla, 
Stpno, RD&TDC,Okhla,New 	 ,. 

	

Delhi 	 } rs.Officerew Delhi 5. Shri L.R.JrI.lchandran' 	 I  
1por 	 FISEC JL 	 , Msor o 

	

T'J, in Cane & .I3amboo Craft 	 y. 	. 	
I I 	r.ohur_6L)G) ) 	 I  

C. b 	Lee14 	Jo1n 	
Delhi 1 49 rE.Of13eell Delhi 

	

.. Ph 	3ingh, 	 I 

	

1Ui -/keer 	
MSEC 

	

ILl 	 , Kohima IIth1O & 	i'b 	JraCt, 

8 	 Dhami, 	
Hqr3.offj000 DeThi • 	 . 	•• 	 S 	•. 	

- 
I 	J  
Q 	1 I I?1j 	V 	• .I 	 S  

- 	 per 	
FISEC, gra  3irnbo(- 	rnft Quj. Lui 11 	L t , (.eia1 

ju 
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I. 
cv  v C 

---- 2/- 
I 	
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I 	 io; 	$h.Jacob D0i  
) , 	A si t-c1l1b_3/keep(r J 	 ) 

ATJ in 'J:tne 7ç Bairioo 'Jrtft 	 I'1j1'J, PondLQhçrry Yedthre,N,11, l7,Lvn1oor_576214, 	 II.. t  r South k.anad Di tt.(Kamata1a) 
A 	'1Srnt Neena Ahuj. , 	 ' 	Hqrs4offjc, Steno,hqrs.of j0 .11,0.,  DeTh 	 New peihi. ij 12. 	Stnt d.Ltkhii, 	 ) 	

SC,Agarta1a ,I I  % 	UDO,f()Qflai Offic(Sfl), 	. 	 ! 

	

£•°•'. ras .° 	••• •• 	. 	 . 	 . 	 . 	 . 	
: 	 • 	 • 	 . 	 ' • 	 • • - . 	

0 	 • 	 • 	 • 	 •• 	 •• 	 . 	 . 	
: . 	 ' 	 ,' 	 .. 

I 	/ 

 13.fr k Sh.K.Goürj 'Piad' 	' 	
NSEO, Sahxraiur 4  I' A sst t —cub/k eep er 	

' ( 	 1 	
II', 	

3 in bane' & (3anthoo C13ft 	
r 

-POranki521 137,Vi3ayawada 
Krishna Dt.(A,p,) - 

The above ofljcjals on their appointment as relar Iflvestjto 
will draw pay at<thè minimum of the pay scale me tioned above plus 
usual allovanoes as idasi.D1e under the rules 	forc from time to t i m e pending fixation of pay, if reguired. 

R.B.Gandhj ) 
3ectio. Off lcer(Admn,III' To 	 II 

1, Ae'it s 0 f1c( r,CPAO,Ofjicc of the DC(H) New Delhi 
2. ACCOUntS OfCicr(Jrs.),Off100 of the DC(H),1ew Delhi 3.. 11indjvjU 	•coCed. Threvjsd toge themselves relic' ed o.L thelL pre3cflt duties lmmediatoly and 3onrthenew plac'e o. posting t the earliest. 
4' All Controlting fic1r of the ndiidul ccemed 	They are aio r(;quetid : reiiov.the oi'jcja1e udr thcircoiitroi at tho eirljcst, 	 I  

	

01 &3 	
of the DC(H) with the request to arrange '%1ej 0 01 the individuals 'inder his cntrol to enable thorn 

to jcii cb p t, ol Invostig-ito at the earl et. 
Dii1, Madras. 7 	il_ 	t DiJo-. 	 I 

1L 1il 	 & S e r/1ce Extension Ctrps 9. Py.i 	r,ai1iing Division, Offico of th P'J(H),New Delhi 1 	 i'± 11 0 0 of the' . Officials Concerned. 
'd 
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OFFICE OF 4 THE ACCOUNTANT 	GENERAL(°L) 4/il 
MANIPUHIIIPHAL 1,_ 

) . 	 .,. 

. I Iwa 
, 

. 	. . 	Estt(P&E 	'OrdEr No.153 	. 	 , 	. • 

. 	. 
• . 	. 	0 	 , 	• 

JhL 	following Acccurs 	rc 	pomotsd 	to a f f i 	i a tz,  as  

'1/ 	:I• 	f.jinctiän1, (r . c!t; b 	!ccciJntnh1ts 	J;:n 	the 	scale 	or 	pqy. Of, .. • 	• t'  
' I,' 	• 	OO-4O-'bOO-5O t' 23OG-E.66O 	..600/... 	wit -i 	efct 	from 	1.4.97.4n  

I 	I 	tLflu1 of'  Hiid Qur&rs ccfire circuUr No 0 NGE./68/1a7.. 	issueb 

I • •?:Z 	. 	urJLr1ttr No.3_NZ/_8/1d 	178,37, 	Thy w111b'ofl 	: 

probrtion for 7) 2 (two) 	'rs 	fom tht 	of 	thetr 	prollotl3r. 

p 	 j •  Ehri A 	Oiren Eingh, 	(Off. 5 . .o.) 

2. hri H. 	Lisr 	(5 	I ) 
.,- 	

:3. hrt L, 	IL1hrqrp5 1 ngh 	of'f'g 	Div. 	Actt.) 
1ujh 

5 mti 5. 
 

-L 	ir 	:v: 

I hri J. 	Ra1kpthan 	(b.T ) 
7, Shri K. Ibohal Sinh 
8. Shri P_ Iboton Singh 

Shri N. Shym Sincjh 

 .hri 1. 	Brojei- Singh 
 bhr. P11 	it 	it'qh 
 bh I F, 	Fci' 

13, Sil1 ti, 	 fl 

14. Ng 	l"cI 	 5 ing 
15. 5rnt. Th. 	Oal 	l- 	vi 
16. Smt, M. 	Sc,rcJ'r1 	ii 	I  
17. Shri K. 	Hn 	p 	b 	I ) 
18. Shri K j  Suithvg 	S 	t) 
19 0 	Shri T. 	Lungiui (5 	T ) 

 S mt, H 	Ithanvung 	(S 	I ) 
  Smt. Chingoman (5 	i.) 

0g 	Dlv, 	Acctt.) 

hrj Th. 	Ibohal 	ngh 
hi 1. 	ibonohendaingh 

bhri 1, 	unindra Singh 
Smt. bujata 	1lcudhury 

28. Shri R.S. 	enjdn.n 	(S.i 	) 	 I  
296 Slid. 8 , 	Xa 1 dPlhungpaO (5 	T ) 

• Shri H. 	L61I Iidr 	(S 	I.) 
1. , Shri K. 	N31k3m.D1 Singh 

Shri h 	fl' 	SJngh 	( On deputation ) 
33 
4. 

Shr. 
Smt. 

N. 	Polom 	nqh 	(S 	C ) 
Ng 	Huth  

350 Shri Khamkhotuan  

6. Shri Y. 	NongbLjaO bjngh 
1. Shri 

38 0 	Shri 
L. 	Nokul SLngh 	/ 
Brojen Choudhury (Ofg 	S.C.) 

i . 

3g.. ShriU 1< 	Debnath 
40. 	Shri Ng, 	Nelson  

f.. - 	Contd. 

Atte±'ecI 

vcct.tf. 



..' 

• 

4 
ShFi Ph. Subhashch9IJr a  5 harm8 
-hri L.' Joychandr 	)!rgh 

• 
5 h1'l 	L 	Eid:/achdr d  S ingh 
5 rnt, 	5, 	5 obita. Dej 
5 hri 	K. 	Dorendra 5 ingh 49 S h ri 	T•h, 	11,  50, hr 	UrnRanta Harika 	. 

- 5 hri'Khogen..c6g o j 
:52. 5 hri ,Rarijit Hazarjka  • 	53, 5-'j 	Cahdhjram Pegu 	(5T.) 544 	

• 5 hrj 	NIrrnei Deer! 	(5, T) 
.-. 	

55 
.56 , , . 

bh.j L. 	Oinode 	Bihari.SingI, 
5hrj L,- Rajen &ingh 

:57.. bhri 	M 	Tml. $iflgh 	(S.C.) 
58. 
59 

Shri K, 	ladhumango1 Singh 
hrj 	I. 	Cheoba Kabuj 	(5.1.) • 

'60. bhrj 	I'. 	Yairn 	Singh 	(5.) 
5 hri 5. 	Kunjabih9rjSj9 

62  V. 	jngi. (5.  T. 
 ) 63 0  Shri.L;.idy3p9tj 5inha. 

64 0  Shri 	N . 	Dhn'nnjoy 5 i.igh 
6F. Shri W,. Indrakumar Singh 	• • 

66. 5hri 	Ch 	E3rojendra Si.ngh  

6?, 5hrl H. 	adumani.5ingh 
Km 5 ubtatChoudhury 	. 

' 69 5hrj 	L. 	Ibo ,a j ma *S ngh  . . 	 -• 

: 	.?O. ;Shri 	L, 	IbochNtO , lngh 
Shri. 	N, 	Sach.g,it.. ian SjflQh 

p 72. 	Smt, 	L. 	Chanu Inactombi 
Kh, Ibo'ihouba f1eitei 

74. 	' 5 bri Sh. 	Gouramohon 5i6h 
bhri 	T,L. 	Khobun 	(S 	1 

) 

	

k5hri'-R.L. 	Kebu1.(S.T.) 	. 
Shri 	Ph.. 	o'ychandra'5jngt, 	(5C.), • 

• 
. 	 . 	 . 

	

• 	 -. 	 •V. 	. 	 . 	 . 

	

The 	above1ist.jncluds/i',.rj'A 	Birer, Singh, 	BrojBn Chouhury and Smt. 	Ng. 	Ruth tjhore 	already'flfficiatjng as S.Os/ 
'•' 	 Supervisor 	as 'on'F.48? 	Cnse"iuit1y '.the4r' prornotidas 5r 

countants, 	s  bnly 'rotiona1"o protec 	'their sepiorit7\n-5r ,ccountants 	cadre. 	 I  N 
IV 

' 	Authoity - A:t',order.dt 	l7.\ii,'84 at 3N of f1DAG(A&L)/ DC/ 1 Acctte./07..88/1, 
-- 

B 	R±UMbAP )1 	- 
- 	 Deputy ACuntant Gerera1(A&L) 

,6TO 	No.Eett,(h&)/,2,8g/97...88/9O6_1O Dated 	24.11,87 
Cpy 	to - 	1. 	P,A 0 	(Local) ,Impha]. 

2, SGctutary to 
 

.' 	
• 	 . 

3. 	Parst,ns 	concernel. 
4.tenO' 	tcD,A.'-G, (.&L); • • 	

- 	 :. • 	 , • 

!,"YI- 
, 

• 	 , 

6: Notica 
''••- 

- 

(~,-•-•' 

i Bord, Agcouns oef'Amn) 

- 	 . 	 • 

'; 	 •,, 	.;. 	 , 

• 	 ••.• • 
• 	 • -, 	 , 	, .................. 

• 	 '' 	 • 	
U 

• 	 . 
• 	 , 	 • 	,,, 	 -• 	 , 	 • 	

• 	,j 	• 	 • 	 •' 
- 	 ,•• 	 , 

-, 	

: 	 • 	• 
• , 

U,  

'.,,v...' 	•-),.- 
• 

• 	 •--,,• 	 • 	-• 

- • 	 . 	 • 	 • 	• 

• 	 • 	, 	'•••• 	 • 

, 	 . 

• 	 , 	 • 	 • 	- , • 

• 	

, 	• • 

, • 
• 	 , 	• 	 - ' 

• 	 • 	 • 	

: • 	 • 	 • 	 • 	 - 



No. 7/2/88-Admn.III 
Gcvernrnent of India 
flinistrv of Textiles 

Of Lee of the Development commissioner (Hidicrafth 
S.. 

West Block No.7, R.K.Pt1rafl, 
New Delhi - 110066. 

Dated the 1  5th. 3 flUrY,1989  

Subject:-' Tentatit7e revised 'and updated seniority list 
QLjflyti,gators. - 

Ths Final Seniority List of Inveetigators last circulated 
vide letter No. 6/4/85-Admn.III dated 23.6.1986 has undergone 
some changes due to retirements/apçointhients/promotiofls etc., 
hence a tentative revised and updated seniority list as on 
22.11.1988 is herewith being circulated for information of 

- a-I' . coL1cerneu. 

The officials concerned are requested to check up their 
relf. 	sition and other particulars in the seniority list. 
Ohj:'cti:.'suqgestions. in this respect if any may be, sent 
throu. roer channel so as to reach this office by .2.19 c  
Advance copy of the objection may however be sent 'to tT 
office uirecdy so as to reach us in time as it may not be 
possthle to  consider the representations received after the 
due date. It is mentioned that relative sen*drity of officials 
appearing at Sl.No. 95 to 127 is, asper rules, is based on 
the order of merit set out by Departmental Promotofl Committee, 
and it can not be changed on the ground of 	rly/later date of 
joining or regularisation. 

A.K. Rutty ) 
Jt.Develôp'nent commièsioner (Handicrafts) 

To 

1 . 

r 	2. 
3. 

2: 
;\ '\i 

Ac2te 

All individuals concerned. 
All Regional Directors/Dy.DirectorS. 
All Regional Design & Technical DevelopTeflt Centres.. 
Field dministrative cells, SrinaQar/Varanasi. 
P.s t. Director drnn. I/Admn. Il/Narketing Division. 



- 	
) 	 - 

.--- Method of 
	 0f tr 

	

rnt. ita Ganguli m Direct 	1,31936 	- 	ffjciEiflg as Asstt.Diret0r 

'410,

2 S. N.G.B. flkQ1Pk4 	
16,8.1936 	- 	Cffjciating as D(Ad-OC) 

Sr. T 	Uvi PnJ\ L 	r 	
29.5.1932 	 -do- 

	

h. S . K. Shrrn2 	
12.3.1934 	

- 	 -do- 

. S.K. Ma1hotra 	
15.10.1942 	. 	Off iciti 	

as HPO 

Sh. 
 

B. Mnappa 	
- £5.12.1934 	-- 	

fiCi?tiflg as 	(AdhOC) 

. 	B.K. 	k 	 1.3.1931 	- 	
-do- 

7 Sb. 	Ray 

. Sh. D.C. Tangoria 	
17.1.1948 	

-do- (ecdquarter) 

	

Sh. G.K.ISthfla 	
1.8.1960 	- 	Qfficiatiflg 

as Asstt.Dirctor 

Q. Smt. Maya Dcvi 	
21,8.1950 	SC 	Officiatiflg as.COfltr0ll 	Group 'B' 

1. 	

as 
Sh. V.S.M. wamppothY 	

31.7.1932 	- 	Offcirtiflg 	(M-hoc) 

.C. Gigl 	
29.3.1945 	- 	oficct1ng 

	HPO  

n. i 	a  

Sb. J!P 	imri 	
" 	 j.7.193. 	- 	

Offci3t1ng as D(CarpOt) 

i'i. h. S.R. Vcrrna 	
' 	 4.6.1946 	

Off icatig as Asstt,DlrOCtor. 

Officiti1g as D (/4 -hoc) 
13. $b. G.R. Thampi 	

11.10.1945 	-  

Sh. N.K.Jha 	 ' 	
25.10.1952 	- 	Officiating a 1D(M-hcC) 

Sint. D.S. Dud ani 	
- ' 	 14.7.1935 	

- 	off jcitifl9 as HO 

Sh. Satya Prakash 	
' 	 26.3.1956 	- 	Offiiatiflg as H 

Sh. I.R. ChoudhrY 	
' 	 jo.3.193 ,/ 	

-jiating aS 

as 	( d-hoc) 
- 

Smt. \. Sarojani - 	rnottee 	15.4.1933 	
- 	!.Citiflg  

Smt. S Balan 	
3.8.1946. 	- 	

-do- 	- 	-• 

Sh. Badri Prashad 	Direct 	 571953- 	
Cfjcting as H. Presently 
on deputati0 in DO?. 

0ontd.. . 1/- 



- 

_L2 L. 

Sn T.R. 	Gajbye. 

Shri. I.G. Kaware 

P.C. Datta 

She 25.. 

 

Bhubender Singh 

• 	7. St-i. S.L.D.rigai.ch  

28. Srnt. Pushp1 Chaku 

:9. Shri S.A. Pazzak 
• Sh. S.V. Dtshpande 3C. 

i. 3h. S.P. Adgarwal 

 Sh. Re Cbaddran 

 s, h. J.R. Chakrabarty 
 Sh. B.P. Pawat 

 Sh.A. Sahdev Singh 

 She Mohindr Pal 

 Miss Mumtaz Banoo 

 sh e  M.S. Meshram 

 She Snt Ll 

- --40.- Sh.R. •Chanrasekrar 

 ShA. 	DhaflsekrE. 

 Srnt. 	Sits Krish:. 	n 

 She VD. Vats 

4) 

Direct 24.4.1953 SC Officiating as HPJ 

9 30.7.1949 Sc -do-- 

9.11950 - -do- 

4.1.1954 - -do- 

212.1952 - -do- 

2.10.1951 - -do- 

1521952 - p-do- - 

3.5.1953 - -do- 

3.12.1933 - -do- 

23.9.1954 -do- - 

It 2.1.1937 - 
-do- 

Prcrnottee 1.7.1931 - -do- 

Direct 1.7.1949 - 
• 

" 1.4.1952 -do- 

15.4.1953 - Officiating as HIC(Ad-hoc) 

2.3.1944 SC Officiating as HPO  

29.9.1944 SC Officiating as AD(EP) 

It -  Officiating as RPO 

16.2.1953 •- Officiating as HPO(.Ad-hac) 

Promottee 6.7.1933 •-• -do- 

5.3.1939 - 

contd ... 3/- 



II 

1 

/ 	 44. 3.. M.G. 	jyankar 	Prcrctee 	7.2.1950 	
- 

Li. 	 • 	 - Oriciat.rig as I -.PD. 
ata  

P:.t-.: 	.,2.12.1936 	 - 

/1 	
47. Srr t. D. 	K 	 1.1.1956 

S. Chiranji L 	 Prorctee .........11.1g36 	 so oficiatigs H...O. 

4. 
S . Sushila 3. L :. 	Direct 	15.3. 1953 	 - 	-dc- 

50. 	.. K. Vardarajafl 	Prorictee .., 23.9.1944 	 - officiating as H.P.C.(Ad-hcc) 

s. 	hck 3ehgal 	 Direct 	23.1O1949 	 - 

5. arjit ircjh 	iirect 	23.12.1052 	 - Oiciatnas H..O. 

5.3. Jh. 	 irCt 	3.i.)6. 1952 	 - off iciLtthg a 	.1-..  

St. T.D.3u7t Liirect u.o.1c45 - Oificitingaz 1IPO(Ad-hOC) 
P.rc:sently on deutticn .Lr: 
I) .. . Pcrcc,nnel. 

• 	 55. S . Duvendr K 	 •: 	 . 	 sC Officitinç.4  asH.P.0.. 

57. S . ohir.r pi 	 15.2. 1945 	 SC Prcnt1y on deputation in 
eptt. of Personnel. 

50. S . Rrnni-}; C 	
11 	 31.7.1950 	 - Officiating as 

17 

59. S 	Wasnik 	 I ' 	 15.9.1953 	 S 	O:ficiatin as HPC(Ad-hccX 

GO. 	. Khjmcinuddifl 	 6.6.1946 	 .- 	 -do- 

contd ... 4/- 

- 



N 

/ - —4— 

(3) (4) (Ti 
Ti 

DirC L 10.7.19C5 - 

Sr K. 
25.8.1954 cr 

- 	 Oft iciating as Sr,EtOr_CC 

 ..rpal 	SLfl InVestiga2- through UPSC. 

5 .K. 	aa 
It 

11.10.195 6  

11.5.1951 

- 

- 	 prcaently on 	uttiOfl 

- to 11.3.1955 
P.S. jiing 

 - 	 officLathg aH.?.O. 

Ofliciating as MPO(—hOc). - 7.8.1954 
G. 	thLasafl 

- 

ft 10.12.952 .  - 

n& Upa 	Ye 
j31951 SC  

rSingh 
12.3.1955 Sc 

26.6.1952 - 

- 
28.2.1955 - 	 rescrit1y on dc1ututOfl 	.n D.u.I. 

186.1956 
iya 

17-13  - 

7.11.1952 - 

U 28.3.197 

U 15.4.1951 - 	 Presently on 	'tatiOfl j 	CCILE. 

U 

 

1.7.1954 - 

1955 

- i5.1.1956 

25.5.1956 
- 

24.1952 - 



3. 	Sb. A.K. Ta 
DreCt 

U 

15.1. 196 

1. 11.195 4  

- 
- 

Sb. S.K. Misra 
TnSf 105 	19'Y7 - 	PresntlY OL deputation in 

S.IU M/o F±n nce) 
85. 	Sb. P. Boy 

gvJafl Sbaflkar i4eflra 
DireCt 56.1954 - 

- 	PreefltlY 	dputatiOfl in 
B. 	Sb. Transfer M/o Exterfl8.l Af:EaiES. 

7. 	Sb. A.H. 	than 

r inder Kumar 
Direct 12.10.1951 - - 

a - 	PresnetlY on deputtion in 
B. 	Sb. Tnsfer 24.6.1949 / 	Eerfl1 Affairs.  

O. 	t. pu shp Lt 	Sa1Wa 
Prest1Y0n aeputatior - 

Tahi1afll 
3•9.1947 Deptt. of 2erOflfl€l. 

90. 	tt. 	Rada 

18.4.1952  - 

Sb. V.K 	Gu1at i. 	 . 25.1.1940  
Sb, G.S. Sbrma 30.11.1955 - 
Sb. p.c. Sbaa 3 • 9.1957  - 
Sb. P.R. 	Saxefla 

Protee mo 29.6.1939 - 
Smt. S. Mathews - 

/
4.7.193 1  

Srnt. 	T.S. A1aelU 
1 12.5.1948 - 

Sb. A.J. KandaSY 
U 28.7.1949  S 	 - 	- - 

St. Avinash 	aw1a 
26.1.1953 - 

 .7.f50  - 
Lb. D.C. Tha)r 23J0.1947  - - 

ioi 	Miss Nagmafli Rao 
U 173.19 - 

102. Smt. Lee1aa John contd. . .6/- 



L- 

.: .; 

	 -6- 

KirupaVat p-orrtee 11.10.1946 
SmrR..A 

11.5.1951 
Sb. R.K.Sap 

1.5.1954 
Sb. Asnfl1 Kurnar Sarrnab 

8 5.6.1949  
G. 	rnanatafl Pillai 

'I 5.11 1940 
Sb. SS 	MazurndaF 

1952   

13.3.1956 
ShR _K.jalali 

i.1.1960  
1. 	Ih 	Rajen Singh 0 . Sb 22.11.1956 

Sb. Bika5h Dey 
'S 21.5.1956  

Smt 	Sunit 	Dharneia 
5' 13.5.1942 

Sb. VK. Jacob 
" 2.6.195 3  

Sb. D.C. 	Dbnth 

15 • 	Sb. M .11. Gag te 
 

" 2.12.1953 
1 	 Kaakri 	Shetty 
16. 

U 10.7.195 6   
11. Sb..LK. 	tta 1 4.6.1958 

Souza 
. 

.13.4.1956 
t. Meena ;uj 

" 27.1. 1953  
. 'rma Kant Mishra 

1.3.1954 
Sh. IndrajitP 

" 54.1944 
iana 	 - 

H 20.7.1944  
Sb. Canpati Jha 

" 22.7.195  
Sb. jKrinflamO0rY 

ccntd. . .71- 



-'Si-- 

( 

125. Sb. P. Bhaskarafl Pillai 

• 	 •126. Sb. K. GCuri prasad 

127. Sb. S.R. Devarajulu 

12.. 	h. opi Chand Garg- 

129. Sb. Qxanarfl Mani sthgh - 

Prornotee 2.5.1943 

$1 	 1.4.1955 

II 	15,1.1950 
	

SC 

Transfer 11.4.1951 

Direct 	1.7.1955 



• 	 .• ,. 	

I 

'I 

A/ 

	

..• 	 AWJA/i 

Thr DrV010prn t CcTimi±oner(11flnft[craf+) 
(ove1Lmrnt-. 	I 	Iv!iay1injrt.r- r of TexLii 
Wvz3t fliod N. VT .t7fl. }(. Pu ram, 
F! w Prl J•iL- 11 0 

Thr. -uiql, proper channel. 

Sub ct:-Request for revision of tentative and 
Updated Seniority list of Investigators. 

Si. r, 

tnviti rig a reference to my representations dated 26.01. 
1909 end 13.. 02,1991 on the tentative revised and updated 
seniority list of Inveatigators,I once again beg to state as 
foUowss 	. 	

0 

1. I had joinod in this Department as Investigator at 
the Marketing & Service Extension Centre, Thiphal on 
deputation w.e.f. 01.01.1985. 

My deputatjons regulariaec3/abaorbed in this Depar-
tnent w.e.f. 01.01.1988 under the Heed (juerters order 
No. 	dated. 20.04.1980 in the scnie of 
pay n. I 400-40-.1800-EI.3-50.2300 0  
I wa 	roiiotod as Senior Accountant in the scale of 
pay Pi. 1. 4 O0-401600_5o_2300_p.._26Qo w.e.f. 01.04. 87 
vi1e order No. Eett(A&E)/orcler No.15. dated 24.11.87 
from the Deputy lccountsnt Generel(A&E),OE flee of the 
1tCØ'tt Genonil(1&E) Manipur,Imphal which post is 
htcftiru: in grade than the post of Investicjrttr which 
I am liolcling at present. 

.4. flavin.x no doubt about justice in my present Depart.-
rnent I was confident that my seniority will be consi-
derecifrm the initial date of my deputation i,d, 
01.01.1985 with this confidence,I was not tempted 
either to go bac)c to my parent Department when I got 
prom1.on in higher grade or to immediately represent 
for my aeniority 't that time. 

Att 	 5. Since, f nm aupposeto hold the post o C,  hlqher grade 
• 

	

	in my parent Department on 01.01.1980. i,e, the date 
of ahoption in this Deportment, I expect that my 
requlr.r promotion in the above higher grade shall 
ol$c hr' into account in fixina my seniority. 

1. 

• 	conte. 2/-. 



- 	I 

AW  

S,  

S. 

) 	I. 

-(2)-' 

6, In view oE the 8bove,I earnet1y pray that my aeniority 
be counted from the date I have been holding the pt of 

...'XflVticittUr On dputetioni,e, 01.01.1985 accorW.ngto 
.:.H.the Ccnaoiidated o.eru on Seniority Vide Office Mernø-

rafld31n •Q. 22011/7/66..EUtt(D) datd C. 07. 1906 of .1iflitry 
oE,e0nne1;pubxjc• GXI 	and 
of Parconnel 	 of India,Bince the 

Lost c' Seniorccetnt in Accountant Cener.(A&E), 
Inipl je h.igher.post than th e poat of Inventi.. 

'gator hich1X am'holding(iow. 
7 4 

A 
S . 	 S 	 Yours (aithfu11y, 

, 	I)atedsImpbj1. 
	Mani Singh ) 

'4 	

l j''thO15t March, 91,, 	 In est.tgter, 
M&SEc, Imphal0/0 DC(H) 

5,, 	 5 

•( 	,J. ,' 	 .,, 	 5, 	 . 	 . 	

S 	 S  
V 	 - 	, 

It • 	 ..........:.••' 

	 . 	 ' 	 . 	 •... 	 • .. 	 . 	 S  • •

T '.•.' 	 . 	 S  

• 	 5 . 	 • I 	• S 	'1 

S. 



- (rj( *Ua$tkala. 	 - 	 Telez2jqi5- 

Govornmort of India 
Ministry of Te,tiles 
of the Development Commissioner 

(Uandjcrafts) 

RI:inat CA en,  (N.E. e$lort%  
Mm. of 	 MrketLrig & Lervjc., Tiie. 	

Cintre;padne 	ar z,Msjjd Rd. 
 EXtension 

006 	
Imphal-795 oox, 

To 
November 20:1991. 

The Regj;4 
Diroctor(R) 

LJ/O the A).C.(Handjcrftg) 
(.aflo8hgur, Kaylanpur, 
UUwahtj..71 OOb, 

Subjects-Tentative revised and updated seniority list of 
.LnVeetigatora. 

Si. 

Sir, 

Kindy refer to this office letter of even number dated 
26th March.19, on the subject abovø, I am to forward herewith 
the further tepresentation for seniority received from Shri 
Ch Mani 8iZ, 1nve5figator for favour of your C nnts and 
OnwiIrd transmission to the Hea(j Quartc,ra' Off jcé,iew Delhi, 

In this regard..I am to State that in terms of the Manual 

of £nsttctios For Restructuring ibf Cadres in IAAD(1983_84), 
of the Comptroller and Audjtor Generj of 

IncJja,the cadreof 
the Auditor was bjfurcate in Audit Wing carrying different 
8c415 of pay w.e.f, l.4.1984,vjcje pare 13*2 of MarIua].of Iat.-
ructions For Restructuring of Cadres in iAID( 

copy enclosed a5- Annexure..II) • As per bifurcation, if he Contjnuod,jn the 
Office of the Accountant General,Manjpur.alhe would be 
entitled the higher scale of pay i,e, s.425-80O as an Auditor. 

Fur4her,at the time of deputation to this office Shri 
Mani,alo opted the scale of pay of .Lnvestigator(425_700) 
w.e.f. 01.01.1985.WhjCh is equivalent to the scale of Auditor. 

It is,therefore, requested to kindly recorjder his 

caue and my be recommended to the Competent Authority to 
fix hiD eniority in the grade of Investjcjators w.e,f, the 
date of deputation i,e, 01.01.1985. 

nclz- Annex*, 	
Yours fthfu11y, Atteeteql 	

4(. 
• 	- 	 Assist ant Director (Hrldjcrafts) 

Copy to:- 
 The Deve1opcjnt Con*njssj0 

	

(Handicrafts) 	 1 

West Block NO,V.LIjR,K,pur 
• New Deihi_ilO 066, 	 - 
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ANXURM A115 

UASTAKA OFFICE OF THE DEVELOI'MENl 
I LL 1 J 1 '' 	 , 	 ,. S1 - 

PHONE 	(O74 	
CONP1ISS1ON1 R I OR IIANDI( AI t, 

1 	 Notth Etcrn RczionaI Office. 
Kalyanpur : (iuwahati-7S1 006 

D.C.; 
4-9 Date 

De&r It 

The represeyLtativ4 of Shri Ch Mafli S1i, 

1ve.tjito of W-rk0tiVLt & Service 	eS1On Centre, 

0/0 tie DC(1tamjc)'af.tS) ,)<ohinL&' fO1 fixatLC2t of kis 

seniority i 	 t }tQ cjLart Off ize New DUzi 

Siflee a, 1Oi -tune. 

. phthtat copy of the rreei±a€icrn is  

ricIoccfor yolLr ki:eftreTLc. 

1 shalL be 9r&teful i.f you could 1cird1y expedite 

the m tte r. 

Y 
\ 

TO 

Strj L. S.N. S1inS, 
Acidi. pay. Cornssoner(1-, 
0/0 th.e D. C. (1Qndicrfts), 
l4est 131eck No.7, R. . Pur'm, 
4ew Del},i-110066. 

Yours Siicerely, 

(L.Htzw) 

0 



•1 

hri ft.K.Mathur,X,A.g. 	
S 	 S  

$evet.pmsut C•mmts.Len.r for Hianiorafts, 
OffLee .2 the D.v.c.m.(Randjerafte) 

r14 	 West 1I•ek a..VX;ft.K.?ra 
U' 	 New BeLhi110. 0 

(Thteôh !ts.r ei). 

bjaatsa.Iiiin1a teqe.flt f.x fixati•n •f my 
•eióritt w..f. O1.OI.i85 in the 
'eMr..f I1VETIGAOft, 

with It. r.sp..t Z hav. the 	t draw y.tar kiri 
attentt.a •& tho f.11.wiaq facts .fer I aYiir .fa.nsUerad.n 
and nee.esary 0rPr1, 
• 	L) Th., I haá j.ined La ths gUt.. •f.  the £ssn*tQlt 

GeneraL MnLpvX,ImphaL,as- Aidit.r s oa.o2.-i8o:i•* 
the seaLs •I pay.I.33050, 

Ivzthr I hM j.Ln.1 -in the .1St.. cI Ui. )ev 1•pmsz t 
C.iani s.L.n.rOIsUj.rajts) M&ZC, Inhsj. •n 01.01, 18S 
a. Inv..tSqat.r en dsp*t.tj.i in Ui. •aaLs e pay4.425 
700 (Cepy 42 ppèintmsit 

iii) That,1rta my dspntati..a i. the 0111... .1 the)•v•2p-
merit C.ir4saL.aer(1aattaraftg) X -ha b.sri ivsn prs1Taa 

t. rA....ats(sq*tvaa.nt 
 

to r.AAtt•r)1 y 
the Auiat.at G.n.r.1 Maj* in the .a.Ie.f 
Iis,425-800(epy 4n41...d). 

lv) That,X et-a1s.rpti.n in the Of ft.. .2 Ui. )vs1.pIa t 
Csindsat.n.r(HanIiorafte) as InvsotLat.t(py .n.1...4) 
an my ssai.rity is s.te1 w.e.1.O1.O4.187 laths, 't 
óadr. ci Iriv..t1qar(a.py .na1•s.). 

v) Tha,dn. t. the 4L22.r.ns. .1 1(.a4) meath stwise* my 
as.rpti.a aa4 pr.m.tt.n of 33 (thirty three) 1JC0/ef rs 
k.ep.r.,X js. np.rsseiel y the asvs 33(thtrty three) 
p.:a•aS in the seralerity hit .f Isv.sti!at.r 
I hal ssn wsrkta in the•apa.1jy. •2 XavsstSqat.rrw.s.f. 

vi)7*rh.r.tn bbs tims .1 zây as.rpti.a. I 44 , tv.a na 
r.pr..siitati.a ts 'tr.atms a. traamf.r .1 servia. fret 

-. .-. 	ens C.atxai. G.v.rnm.nt* .1St t. aa.th .tCSmtra1 
GeverinSnt OfU.. aal..r.v&s.d ay• 1be.rpti.R .mUtaii1Y. 
$tt 9 X ha r..dv.4 a Moms hem Ui. tb.s my.itr..trt. 

• 	shargi ci Mwi.IU..(iy. sas1.al)..iiat.a4 .1 .uatd.4 ag 
: 	•a5e :2ye*ra1y.$ I beps the same i,.,.. oiusLêS. 
tien...•S my sue f.iriy was •ls 	s.. MmLaiattIv. AU 
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V.  

vii). 	. 	Lde*in 	en the 	.faøts1l 
ta kits11 	aoU 	mtoo'm.athetia.uy 	b*n.*. ttarj 	round * 	cunt mu 	cnierity 

kGe 	me ji&t sye 33(thirey three) 
irerrt4mer sLiea I ee en 	 ii 	 it 'my preaet 2sprtmsat wbn they were £tre,r*'LJCLI. 

It 10,ther..re1reqio.t.d thst y 	wiU 	. in my sae keepii 	it 'iLn 	uy$uent 	iit 	m i*e1n 
beass• • 	my ji.rm bavo 	eoae 	nier th ne in t 	tr. 
cf Xnvestleat.r. X wial: ever rmj* 	r4s1i1 te yD, sLZ LI 

-i-. 	t 
ys*kina.lyh.jrms tI'esg 	trim the 	a.nyX 
s*ffeain; irimthóaatO ten * yeae. 

ye*, eir. 

E 

Y.rs(fattbfe31y, 

S teao\bVr  
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Al  XUR  
OF INDIA  

(MINISTRY OF 1EXTILES) 

Developnjeiit Commissioner ( I!andicrafts ) 
Se,pj 	F'(frnxionCe,tre 

P.W.D. AREA 
KO1ii 	- 797001 : NAQA LAND 

Ref. No. 	
/{r,/141798 

Ti 

The Reqj.n.j 
0/0 the DCV, 

CwmilfionerjMa Gi n.ih9 ri 	Y1iflpur, 

nton 

Subject,_ 	
if the rr,3,.iU 	

•f hrj
cj 	

. Mini
Forwarding 

	

fixej 	if his 	
fri the 

car If 11!TYuJt.icr*t, r.  

Sir, a a a a - a a • 0 is • 	a a a 0 a 

I 
m to  fe"Otdher,1fjth the 	

if 	th 

	

Shri 	. M*n.j vinv* ltig:Qter 
fit fixation of his a'ni.j.1. 

w.., , 01.01,85 
iri the cadre if 	

for •cvJ tt naa1,,j NOW Dihi for fey. of c.rta1deU,
necessary In the b.y. 	 - 	 Cetfiri,

and 

V'4 thit, 
(1) 5d th. Man.j 81ngh  

H. r,, •rdr 	
a' • Pp' 1 nt.d • Irrv.,tjg.t. 

ecQi, Of 	
4f2/ritxx dit, 

30 01,1985 in the 

1i) 
 

As per entry shvvn In the eeryj1 
	 th, Mini 

*Irct has •Pp'fnt, as T 	
Of 8hrI 

p,7 'nvti,, v.s.f. 01,01.88 
Vjd, HeOrno 

irder N•.2/15_A,I1i datid 
" Per pj1  

15.03,19 3 	
sertt.j,7 list 

if the Ir'viCt 	cr, as cfst 	
de R,0 	ffIc. •rd.r &tj 12 .1O,1993 hi, dat, of Xigujar eppj is IAve3Ut 

ig 01.04s1987 c, *WeftQbzOrPtlon  ifter tren..f.r on upin his  

In 
tho  ifirG,d lCüIi 

shown as ty 1ist th e "ithid if recru i tment  
dixe,, per serVice 

b.ik,1t 1
liar,d whether his tIcfth,nt 	

, 	ti
•  deputati, 	 d1r.. or men trmnsforw on  

As per 	
0ffI, lStt,r 

0.4/ 2-A,InIII,S d.t,j 

	

ie1ect, fir the 	o f 
in the •caj •f fltte9ed 	

on 	
and &f ttrwrdshe weg   

___ 
	An auch.the m,th •f 

	 fin.ily ib,,t,d, .d 	
rscjth,t In his C*S shd be trnf,% ttd if 'r,ct • id , •ejt,, fir f aani.jj,y ay 	 rV

be csrt 	,e,f, 01, 01,1985 1 
	fixing 

he j •I na in the Dip. 	. 	 . the dat.  
EnClS..A 

Stlt.d 
- 	

Y i1Jx*.,fiithfjj y  
- 	 ( M.PP ASAD  

ASSLSTAJfl. VIPtCtOR( A & C 

OIli 	Of Ihe 

Grain HASTKALA 
Telephone - 22671 

cairp1 NLRO • c?v,h. ti, 



*u A/is 

• 	 • .... 	

t&. 

Ciiui DYCRAPTINI) 

REGXSTERED 	 Tel :560174 
566123 

Telex : 35-2333 'Slip in' 
Px Ne. : 0361-560174 

cvrpF'.jT oi 	j)/,." 

MUflSTRY OF TI3XT1LI3S 
0Ik 	f 	l)c. lopn!r Cmiioncr (. I Itndicrnft) 

{ N - nh 1!asterr Region 

K-LYAFUk, G 	i.(LRT CUWAITA1I-7b1 006 
( ASAM ) 

¶he Devil.rment Cenmiasi.n.r(H). 
0fce of the D c.(H.ndicrafts), 
Wt Block N.?. R.K.PUrin, 
NcwDelh.46. 

subject . ?Oivardipg of the reprentaU,n of . 	th 
-S 	 - 	 t4ani singh 	 fr 

fixati.n ef his seniority in th. cadre .f 
investigators. ... 	

:. 

X am to forward herewith the representation .f abri th.piini
sngh,. Investigatir,II5EC,Kehirna a l6ngwith all levnt papers fIr 
fistjon of his seniority in the cadre of Xnvesticator for faviut 

'Jcind and necessary acti of 	 on,ye
l
~ion, 
As stated by the Asstt. niracter(H #MSECoKehina vide his 

N.0MsBc,4caI,4p/14/97..98 dtd. 25/7/7(copy encissed), it is recImm?nd 
that the services if shri ch. Mani singh, Xnvestige.tor wh. was 	.• 

selected f•r the, post •f, Investigater in the acale of Rs,457OO on 
cJputatien and ifinally absorbed may be counted for fixing .f bii 

• 	seniirity w. e.f. 01-01-4985 i.e. *  the.de be joins in this .• - 
department. 

Att 	
nclss AS above. (.1 

AG' 	 espy to S. 

t.Direcor(H), 
MSEC. 0/0 the Dc(H) 
1(0H114A. 

t'eura faithfully, 

(L.Hatzw). 
REGIONAL DXRECTOR(NER). 

REGIONAL xEcrcR (NER). 

TT .. 
	 r'. 

560174 
123 

- p5-2333 ipi" 
174 

: 

TT 	:. 

'T'1i 

giIT 1  95Tri, 	 1 UU 	TmR) 

N..NERI17 ated 25/l/10  

:? 

010 he 
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TTT' 	
REMINDER 	

A/19 

To 

Shri R.K. Mathur, I.A.S. 
Development Commissioner for Handicraft, 
Office of the Dev. Comm. (Handicrafts) 
West BlockjNo.VII; R.K. Puram 
New Delhi-110066 

(Throuah proper channel) 

Subject:- 	Humble prayer for fixation of my 
seniority w.e.f. 1.1. 1987 in the cadre 
of Investiator. 

Sir, 

In continuation of my bOy pendiny and repeated, 
representatios may I submit the followiny few facts. to your 
honour for favour of kind and sympathetic consideration:- 

That, I came on deputationa,s Investiyator w.e.f. 
01.01.1985 in the pay scale of Rs.. 425 - 700 from the 
Accountant General Manipur, Imphal where I was hô1ding the 
post of Auditor/Accountant in the pay scale of Rs. 330 -560. 

Thai, I have been requesting since beyinniny to 
absorb mej in the Office of the Development Commissioner 
(Handicrafts) as Investiyator in the scale of Rs. 425 -700. 
The concerned officers had recommended my case stronyly for 
such absorption and the Head Quarters 	Office of the 
Development Commissioner (Handicrafts)' had also recommended 
and considred my case favourably well before the completion 
of 2 yearsof my deputation period. 

3'. .. However, it was the vested interest of a few lower 
officials of the Head Quarter Office who did not want my 
absorption, therefore defeated all the positive moves of my 
absorption1 despite clear instructions of the then ADC/DC(H). 

When my case was matured for absorption in the office 
of the D4velópment Commissioner (Handicrafts) 'after the 
completion of my 2 years of deputation on 31.12.1986, but 
ayain the vested interest of a particular yroup In the Hd. 
Qrts. Office deliberately delayed my case of absorption and 

	

preferred to process the case of promotion of 33 (thirty 	. 
three) officials falling in the feeder cadre to the post of 
InvestigatOr, prior to processing my case. ( ) 

It is amazing to note that a total number of 33 
(thirty three) officials were promoted to the post of 
Investigatr in one go in contravention to the rules. The 
roaster poLnts for direct/ promoteé/transfer etc. were not., 
given due honour and nor the reservation roaster was duly 
taken care of. Thus, violating  all adminstrative norms, 
such mass promotion were deliberately given. 

Contd.. .2. 



ii 

) 

	 -2- 
	 0 

As a result of the aforesaid undue mass promotion to 
33 (thirty three) officials, I suffer a lot as my case was 
deliberaliely taken only after such mass promotion.. Thus, I 
was placed lower to all those 33 (thirty three) Officials 
who were given seniority w.e.f. 01.03.1987, contrast to this 
I was given seniority we.f. 01..04.1987, i.e. the date I got 
proforma promotion in my parent Department i.e. Accountant 
General 1anipur in the pay scale of Rs. 425-800. 

Thus, by mere 1 (one) month, I have been placed 
jinior to all 33 (thirty three) officials. However, my case 
could well have been considered w.e.f. 01.01.1987 i.e. the 
date when I had already completed 2 (two) years as 
deputationist and for which the Department had also already 
recommended. 

In view of the facts mentioned above, I request your honour 
to kindly consider my case of absorption in the office of 
the Develoment Commissioner (Handicrafts) w.e.f. 
01.01.1987. If possible I may be given seniority w.e.f. 
01.01.1985 in the cadre of Investigator treating my case as 
transfer of service from one Central Government Department. 
to another Central Government Department. 

It is therefore requested once more that you will do 
justice in my case keeping in mind my mental humiliation, I 
am suffering because of my juniors became senior to me in 
the cadre of Investigator. I will ever remain grateful to 
you sir, if you kindly help me to escape me from the mental 
agony I am suffering for the last 11 (eleven) years. 

Enc1osurr - (J.umsheets. 

Camp : Delhi 
Dated 4th May 1998. 

Copy to 

Yours faithfully, 

(CH. MANI SINGH) 
Investigator, 

M&SEC, Kohima, 
Nagaland 

Shri P.K. Anand, lAS 
Addi. D.C.Handicrafts) 
New Delhi - 66- for favour of kind 

information and prrusal. 



* 	.N1LJR A/2Q, 

GOVERNMENT OF INDIA 
(MINISTRY OF TEXTILES) 

Office Of The Development Commissioner (Handicrafts) 
Marketing & Service Extension Centre 

Gram : HASTKAA 	 P.W.D. AREA Telephone - 22671 . 	
. 	 KOHIMA-797001 : NAGALAND 

Ref. No,..SECJ,.,ftF/1'+/9899 

m.iegioni 	ectoxb(Nza) 
Office of the D.Q,(liandiorafts) 
GanesbgurjJ&ar1anp,, 
GUaha?d1QO6. 

Subjeots. F4jvirding of the representation of ,  Shri Cli Mani 8ing, flYeStigator regarding. fixation of his senioity in th e  adre of Investigator. 

Sir, 

i amito foraward herewith the representation of siri Gb. l4ani 
Singb,Investjgathr for fixation of his senioi'ity w.e.f. 01001.87 
in the cadre of Investigator for onward trai8.seión to LQrao0ffice, 
New Delhi for favour of conaderatjon and necessary. action* 

ncl:—A s.ated above, 

roura faithfuLi,. 

Im 
Ass tt 	tor AAC ) 

Copyto:... 	.. 	. 
'me Asstt.mreeto'(in .111) 

0/0 the Dev.COmfl.(Rafldjcrafts) 
West Block No.VXI;R.K.purn, 
New Delhi.1 10066, for favour of consideration and 

	

- 	
. 	necessary action. 	. 

( J.M.)RASAD). 
Asstt. Directo; ( MC ) 

4eqEe 	. 

I. 
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t'1If'Il S I I\ NI 	IIXI II.I. 
lI. 	.Ifli 	 II 	I tI 	 11111. , 10 	III 	ti.IIrI (IIuinlh 

• 	 . 	 . 	 . 	 (Niii Iii Ii;;Iuiii IIt'gli'i) 
KALYAIUR, ;ANisIIuUkLiuWAIIAI I-lXHmo 

CAMP:- KOHIMNAGALAND) 
ated: 20.0.98 

ian Za Go Hatz•aw 	 ... 	S . 

.ojioi- 1 Diroctor (I-IC) 	 . 	- 

To  

.DeveiópmQnt Comul.ssioner( Randicrafts) 
0/0 the Dev. Com .(Handicrafts) 
West. BIo6k NO.VII;B.K.?ürain, . 	. 	. . 
Ne DeThl.'660 	. 	. 	. 

Subject:Jpizatjrn of .  3eniority.öf. Shrih. 14a. Snh,Investigator 
w.e.f. 01.01.1987 in the: cadre of Investigator-regarding. 

S1I 

I an to forward herewith the representation of 'Shri Gb. Mani 
SLngh,In1restigat,or of Marketing & Service Extension Centre, Kohima 
regarding subject mentioned above for favour of: kind consideration 
and neccssary action with the recommendtibn that his seniority, 
in the cadre of Investigator : may be counted in this Department . 
w.e.f. 011.01.1987. 	. 

.Enci:-As stated above. 

Yours faithfuI1y, 

	

• 	 . 	 . S 	
REGI0L DIEECTOR(NER) 

Copy to:.- 
The Asstt. Director(j&C) 
M&SEC,Kohma-w.r.t.bis1etter no.MSEC/1C0kfl/ S.  

PF/1/98-99 dated 20.05.1998.. 
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To, 

• - 	 --- 

EX-URE A/23. 

C4 	 ,'• 

\' 	•'\, 
() 	•' 

Shri R.K. Mathur, I.A.S., 
Development Commissioner 
(Handicrafts), 
Office of the D.C. (H), 
New Delhi. 

ubject: 	Humble prayer for' fixation of my seniority, in 
the cadre of Investigator. 

Sir, 

In continuation of my long pending and repeated 
representations, may I submit the following facts to your 
honour for favour of kird and sympathetic consideration;- 

I 

• 	 ', 	 (a) 	That I have been representing to f i x my seniority 
w.e.f. 1.1.1987 in the cadre of Investigator, a copy 
of my earlier representation is enclosed for kind 
perusal. 

That I have been communicated by this office earlier 
that the said 	seniority w.e.f. 1.1.1987 cannot be 
given to me. 

That 1 have to further submit that as the RR for the 
post of Investigator provides for 50% promotion and 
50% direct recruitment, 	failing which transfer on 
deputation/transfer basis. 	The seniority between the 
two categories has to be fixed in the ratio of 1:1 
i.e. promotion : direct/transfer on deputation/transfer. 

Whereas, as mentioned in paragraph number 5 of the 
order No.5/1/95/Adinn.III dated 8.9.1995, I have been 
placed junior to all 32 promotees which is against 
the rota quota system provided in the RR of the post 

.. . of Investigator. 

( 	_) 	..•' 
In view of the facts mentioned above, I request your 

honour to kindly consider my seniority which may be fixed 
a~ -fAa gL at S.No.33 inbetween Smt. S. Mathew and Shri A.J. 
Kandaswamy, if not w.e.f. 1.1.1987 for which I have been 

• requesting to the department. However, keeping in view4my 
sincerity and hard work, it would be a reward for me, 'if 
my seniority is fixed w.e.L. 1.J .1987. 

Thanking you, 

' 

Dated 5th Feb., 1999. 

CCr .  

Yours faithfully, Lo  

(CH. MANI SINGH) 
InvestigaLor, 

M&SEC, Kohima, 
Nagaland. 

0 
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ANUR ; 

No.5(1) /95 Admn.IrI1Ll 

	

Government of India 	 - 

Ministry of Textiles 
Office of the Development Commissioner (Handicrafts) 

West 1ock 7, R.K.Puram, 
New Delhi - 110066. 

- 	 Dated 1st March, 2000, 

Subject: -  Tentative seniority list of Investigators 
- reg. 

With -regard tc his representation dated 5.2.99,cn the 

subject mentioned above, Shri CH.Mani Singh, invesigator, 

M&SEC, Kohima (presently on deputation) is informed that his / 
request has been considered as per rules on the subject and 	 - - 

can not be acceded to. 	 - 	 - 

I 
(s.K. Jana) 

- 	 Deputy Director (Admn.Iii) 

Shri CH.Man ~i ,  Singh, 	 - 

Invest i gator, 
M&SEC, Kohirna. 

Liitatjcn ar:- 	 - 

ri. Ch. Mni Singh, 
PrctOffjc, 
Natiäial OD-cçerative Udcri of Irdia, 
Laie1et, Inpiel - 9E004. 	 - 

MANHUL 

-. 



-' 

2 	
cc 	 AIJW 24 

Smt. Tinno Joshi 'LAS. r 	/ 
"irDevelopment Commissioner (Handicrafts) 

Office of the Dev. Cornn.(Handlcrafts) 
West Block No. VII; R.K. Puram, 
New Dethi - 110066. 

Kind attention of Shri S.K. Java, Deputy Director (Admu.I) 

Subject : Humble prayer for fixation of my 
enIor1ty In the cadre of Investigator. 

Madam, 

1-1 

In continuation of my long pending and repeated representations, mayl submit the following 
facts to your honour for favour of kind and sympathetic consideration. 

That, I came on deputation as Investigator w.e.f. 01.01.1985 in the pay scale Of Rs. 425-700 
from the Acco ntant General Manipur, Imphal where I was holding the post of Auditor/ 
Accountant in the pay scale of Rs. 330-560. 

That, I have been requesting since beginning to absorb me in the office of the Development 
Commissioner (Handicrafts) as Investigator In the scale of Rs. 425-700. The coñcemëd 
officers had recommended my case strongly for such absorption and the Head Quarters 
Office of the Development Commissioner (Handicrafts) had, also, recommended and 
considered my case favourably well before the completion of 2 years of my deputation 
period (Page- ito 9). 

However, it was the vested interest of a few lower officials who were working at the Head 
Quarters offlceduring that period did not want my absorption, therefore, defeated all the 
positive moves of my absorption despite clear instructions of the then ADC/DC R. 

When my case was matured for absorption in the office of the Development Commissioner 
(Handicrafts) after the completion of my 2 years of deputation on 31.12.1986, but again 
the vested inteest of a particular group in the Head Quarters  office deliberately delayed 
my case of abs?xption and preferred to process the case of promotion of 32 (thirty two) 
c!fficials falling in the feeder cadre to the post of Investigator, prior to processing my case 
(Page 10-12). 

That, I have to further submit that as the RR for the post of Investigator provides for 
50% promotion and 50% direct recruitment, failing which transfer on deputation/transfer' 
basis. The seniority between the two categories has to be fixed in the ratio of 1:1 I.e. 
promotion : diiect/transfer on deputation/transfer. 

Whereas as mentioned In paragraph number 5 of the order No. 7/1/93/Admn.ffl dated 
12.10.1993, 11ve been placed junior to all 32 *omotees which is against the rota quota 
system provided in the RR of the post Of 1nvestiator (Page 13 to 18). 

Contd..2/- 
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As a result of the aforesaid undue mass.promotion to 32 (thirty two) officials, I suffer a lot 
as my case was deliberately taken only after such mass promotion. Thus, I was placed 
lower to all thØse 32 (thirty two) officials who were given seniority w.e.f. 01.03.1987, contrast 
to this I was given seniority w.e.f. 01.04.1987 i.e, the date I got proforma promotion in my 
parent Department i.e., Accountant General Manipur in the pay scale of Rs. 425-800. 

8. 	Thus, by me+ 1 (one) month, I have been placed junior to all 32 (thirty two) officials. 
However, may case could well have been considered w.e.f. 01.01.1987 i.e., the date when I 
had already completed 2 (two) years as deputationist and for which the Department had 
also already recommended. 

In view of thefacts mentioned above, I request your honour kindly to consider my seniority, 
which may be fiked at least at Sl.No. 34 in between Smt. S. Matews and Shri AJ. Kandaswany, if 
not w.e.f. 01.01.1987 for which I have been requesting to the department. However, Keeping in 
view of my sincerity, and bard work, it would be a reward for me, if my seniority is fixed w.e.f. 
01.01.1985 in the cadre of Investigator treatings my case as transfer of service from one Central 
Government Departthent to another Central Government Department,(Pàge 26 to 30). 

It is, therefore, requested once more that you will do justice in my case keeping in mind my 
mental humiliation, I am suffering because of my juniors became senior to me in the cadre of 
Investigatet I will evór remain grateful to you Madam, if you kindly help me to escape me from the 
mental agony I am suffering for the last 14 (fourteen) years. 

Yours faithfully, 

End :- ..bJ,) .........sheets 

Imphal, 
the 31st Jan. 2001 

ol 

(Cli. ManI Slngh) 
Investigator, 

Now on deputation as 
Project Officer (Handicrafts) 

ICM-Imphal 
Lamphelpat - Manipur 
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Snit. Tinoo Joslii, LAS 
Dcvdopnicnt i1commissioner for Handicrafts 
Office of the Dev. CUnirnissioner ( llandicralLs) 
West Jlock N. - VII; R.K. Puram 
New Delhi - 110066 (kind a1fltinn QiS1LdJ( Janeput[) 	orAdrnn. -I) 

Subject 	Humble prayer for iixaiiçof my seniority w.e.f. 01-01-1987 in 
the cadre of Investigator.- 

Madam,. 

With due respect, I have the honour todraw your kind attention on the following 
facts for favour of consideration and kind peiusaL 

That. I came on deputation as Investigator w.e.f. 01-01-1985 in the pay scale of 
Rs. 425-700 from the Accountant General, Manipur, Imphal where I was holding 
the post of Auditor/Accountant in the ply kale of Rs. 330-560. 

That, I have been requesting since beginning to absorb me in the office of the 
Dcve1oment Commissioner (Hthidicrà4ts) as Investigator in the scale nf 
Rs. 425 700. The concerned offic 'ers had recommended my case strongly for St! 

absorption and the Head Quarthrs Offie of the Development Commissioner 
(Handiciafts) had also recommended and considered my case favourably well before 
the completion of 2 years of my deputation period 

3 	Hosee, it was the %ested mntere of a f lower officials of the head Quarters 
office wto did not want my absorpUon therefoie defeated all the positive moves of 
my abso4ion despite clear instructions of he ADC/DC(T1). 

4. When my case was matured lot ábOfpUon in the office of the Development 

Commiioner (Handicrafts) after the completion of 2 (two) years of deputation on 
31-12-1986, but again the vested inteiest.uf a particular group in the Head Quarters 
Office deliberateIy delayed my case of absocption and preferred to process the case 
of promdtion of 33 (thirty three) officials falling in the feeder cadre to the post of 
Invcstigaor, prior to processing my (• 

Conid ... . 2/- 



It is amazing to note that a total numbcr3thiriy three) officiais were promoted to 
the post of ln1estigator in one go in contravention to the rules. The roaster points for 
directtproxnotee/transfer etc. were not given due honour and nor the reservation roaster 
was duly taken care of. Thus, violating all édmninistrativc norms, such mass promotion 
was deliheratly given. 

1  As a resith ofhc aforcsaid undue rnss pmotinn to 33 (thirty three) officials, I 
suffer a tbt as iiiy case was deliberately taken only after such mass promotion. Thus, 
I was placed lower to all those 33 (thirty three) officials who were given seniority 

	

w..f. 01-03-1987, cotitrlst to this 	given cnnritv we.f. 01-04-1987. i.e. the 
date I got proforma promotion in my parent Department i.e., Accountant General 
Manipur in th pay scale of R. 425-800. 

Thus, h mere I (one) month, I have been placed $tinior to all 33 (thirty three) 
officials. however, my ca3c could well hav.heen considered w.e.f. 01-01-1987 i.e. 
the date when I had already compltcd 2 (t*ó) years as deputationist and for which 
the Department had also already rc',,ttrd. 

In view of thc facts above, I request your..honour to kindly consider my case of 
absorption in the office of the Development Qmun i.c.cioner (Handicrafts) w.e.f. 01-01-
1987, If possible, I nay be given seniontyw. £'L-01-195 in the cadre of Investigator 
treating my case as ti*nsfcr of service frotli  Government Dcpartincntto another 
Central Government Department. 

It js, therefore, requested your honrnr will 40 justice in my case keeping in mind my 
mental humiliation I m suffering be cause myjunior became to senior tome in thecadre 
of Invcstigator, I will,ever remain grateful to you Madam., if you kindly heip me to escape 
mc frotil the mental agony I am suffering lq, ft last 16 (sixteen) years. 

Yours faithfully. 

(Cb. Mani Slngh) 
- 	 1nvestiator 

• 	 Now on deputauon as Project Officer (IIC) 
NCIJI-HJC Devt. Project, Manipur 

1CM, Imphal, Lamphelpat 

\ 

I 
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No. 5(1)/95-Admn.III 
Government of India 
Ministry of Textiles 

Office of the Development Cornrnissioner(Handicráfts) 

West Block No.VH, R.K..Puram 
New Delhi-hO 066 

Dated: 10.06.2002 

Subject:- Tentative Seniority list of Investigators in the 0/0 the 
DC(H) as on 31.5.2002. 

The tentative Seniority list of Investigators in the 0/0 the DC(Handicralts) is 
being circulated herewith for inforffiation of all concerned so that they may check 
their placement and other particulars. The discrepancies fobjections,/ suggestions 
if any, may be sent through proper channel so as to reach this office within 
30(thirty) days of Issue of this list. An advance copy may be sent directly to the 
undersigned so that it reaches this office in time because it would not be possible 
to consider the representation received a?fter  the due date 

End: As above 	 ( - 
(SK. Jana) 

Dy. Director(A&E-I) 

To: - 

All individuals concerned 
All the Regional Directors (NRIWR/SR/ERJCR/NER) 
Ailthe RD&TDCs, (0khla/Mumbai/Bangalore/l4lkata/Güwahati) 
All the M&SECs/CWTSCs. 
FAC., Srinagar & Varanasi 
AssttDirector Admn.11/Admn.III/Admn .IV/Marketing/P&R Sectionsflrainlng 
Sections. 	 - 
Hindi Officer for Hindi Vrsiori. 
Guard file. 
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r 	Tentative Seniority List of Investigators of Office of the Development Càmmissioner (Handicrafts) as on 31.05.2002. 

S1.No - 	 Name Method of Date of Date, of regular Educational Whether Present p1ar. 
recruitment Birth appointment as Qualification SC/ST/OBC 

investigator  
1. Sh. A.K. Tanry Direct 28.04.1956 23.08.1980 M.A. (Eco.) - Hgrs. Office, Ne' 
2. Sh. A.H. Khan j Transfer 05.03.1945 15.05.1985 B.A. (lions) - Hgrs. Office, Ne 
3. Sb. S.K. Bhàmagar I Direct '  12.10.1951 18.05.1985 B.A. (Hons) - RO 	R,New 
4. Smt. Radha Tehaliani J Direct 18.09.1947 , 15.05.1985 M.A. (Pub. Admn) - Hqrs. Office, N. 

[(Presently on dep 
5. f Sh. V.K. Gulati Direct ]8.04.1952 15.05.1985 B.A. - Hgrs. Office, NJ 
6. Sh. P.C. Shzrma Transfer 30.11.1985 06.03.1986 B.Com . - Hgrs. Office, Net. 
7. Sh. P.R. Saxeha Transfer 03.09.1957 06.03.J 986 B.Com . - Hgrs. Office, Ncs 
8. Srnt. Avinash Chawla' Promotee 28M7.1949 10.03.1987 Matric - Hgrs. Officc.Ncwi:_ 
9. Sb. L. R. Jaichandran Promotce 26.01.1953 29.04.1987 SSLC -- M&SEC, Tirupath. 
10.1 Sb. D.C. Thakur Promotee 01.07. 950 01.03.1987 High School - M&SEC. Jorhat. 
11. I Ms. Nagamani Rao Promote 23.10. 947 01.03.10987 SSLC - M&SEC, Mysore 
12.1 Sh. A.N. Dhawan Promotce 04.10.1946 - 

 

.06.1989 B.A. - 	' 	' Hgrs. Office, Ne' i 
13. Smi. Leemma John 	. Promotee 17.03.1954  rO9.03.1987 SSLC - Hgrs. Office.NewTh 	' I Smt. R.A. Krupavathi 	j Promotee 11.10.1946 	101.03.1987 ' B.A. SC RO(SR). Chennai. 
15.1 Sh. R.K. Sapru Promotee 11.05.1951 01.03.1987 B.Sc - M&SEC,Jaipur 
16.1 Sh. A.K.Sharma Promotee 01.05.1954 01.03.1987 B.Sc 	 . - M&SEC, Gouripw 
17. 'Sh'. G. Somanath Pillai Prornotee 05.06.1949 01.03.1987 SSLC 	- - 

- 

M&SEC, Trissur 
18 Sh S. Jahnn Promotee 01 011952 01 03 1987 Hr Secondary ST M&SEC, Shilong 

 Sh. R.K. Jalali Promotee 	T13.03.1956 01.03.1987 Intermediate - Hgrs...Oflice, New D' 
.Sh. Th. Rajan Sjngh Prornotee 01.01.1960 27.03.1987 B.A. 	 . - M&SEC, Imphal 

 Sh. Bikash Dey Promotee 22.11.1956 01.03.1987 B.Com  - 	- M&SEC. Burdwan 
 Sh. SunitaDhamaja Promotee-. 21.05.1956 09.03.1987 B.A. - 	' Hgrs. Office, NewDi 
 Sh. D.C. Debnath Prombteè 02.06.1953 01.03.1987 B.Com  - M&SEC, Siliguari L 	24.j Sh. M.V. Gote Promotee 15.01.1944 01.03.1987 	1 SSC - M&SEC, Jodhpur 

7 
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Sh. R. RadbakrishnaShetty Promotee 01.12.1953 01.03.1987 

- 

B.A. 1 	- 1_M&SEC, Hyderabed 

26.1 Sh. R.K. Dutta 	.- Promotee 10.07.1956 01.03.1987 SSC - RO (WR), Mumbai 

- 	 27. Sh. Jacob D'souza Promotee 04.06.1958 01.04.1987 SSLC - RDTDC(TW), Bangalore 

 Smt. MeenaAhija Pfomotee 13.04.1956 09.03.1987 B.A. - Hqrs. Office, New Delhi 

 Sh. UmakantMishra . P.ómotee 27.01.1953 01.03.1987 Matric - M&SEC, Bhubaneshwar 

 Sh. 1ndrajit6y 	:. Promotee 01.03.1954 01.03.1987 H.S.L.C. - M&SEC, hanaar 

 Sh. V.K. Harida Promotee 05.04.1944 01.03.198.7 Hr. Secondary - Hrs. Office, New Delhi 

 Sb. Ganapati Jha Promotee 20.07.1944 01.03.1987 Matric - M&SEC. Dumka 

 Sh.k:Krishnamurti Promotee 122.07.1958 01.03.1987 SSLC - M&SEC, Mangalore 

 Sh. K. Gouri Prasad•Rao Promotee 01.04.1955 02.04.1987 B.Com  - M&SEC. Gwalior 	- 

• 	 ,5. - Sh. S.R. Devarajulu Promotee 15.01.1950 01.03.1987 SSLC SC RU (SR). Chennal 
- 

Sh. Cli. Mani Singh Transfer 01.07.1955 -01.04.1987 B.A. - 	 -, M&SEC, Kohirna 

Sh. D. Bhattacharjee Promotee 25.10.1958 01.07.1989 B.Com  - RO (CR). Luck.now 

 Smt. Sneha Lata Vermani Promotee 25.11.1957 01.07.1989 B.A.  Hqrs. Office, New DelhL 

 Sb. J. B. Patel Promotee 01.06.1956 01.07.1989 aCorn - M&SEC, Surat  

 Smi. S. Lakshrni PromOtee 13.04. 	951 14.08.1989 SSLC - RO )SR). Chennai 

 Smt-l3a1jcet Kaur 1rornotce 25.08. 956 01.07.1989 13.Sc. - flqrs. Office, New Delhi 

 Sb. AchyurKurnar Das Promotcc 110.04. 	954 25.10.1989 High School - M&SEC. A_gaa1a 

 Sh. Suesh Toraskar Promotee 16.02. 956 25.10.1989 SSC - M&SEC.Panaji 

44.1 Sh. Dinabandhu Mondal Promotee 20.11.1948 15.10.1989 HSLC 
- 	

j M&SEC. Mudhabzini 

45. Srnt. Sii ata Ahuja Prornotec 12.05.1957 25.10.1989 M.Corn (B/Admn) - I Hgrs. Office, New Delhi 	-. 

46.1 Sh. V.K. Mahajan Prornotce 11.05.1955 31.10.1989 MA, - M&SEC. Kullu 

47.1 Sh. Surendra Mishra Promotee 30.12.1958 3 1.10.1989 M.A.(Pol. Sc) - M&SEC. Ranchi 

48.1 Smt. KuldeepKaur Promotee 12.06.1953 31:10.1989 M.A. - Hgrs. Office. New Delhi 

49.1 Sli. S.V. Jam Transfer 01.03.1953 03.01.1990 B.Com  - Hgrs. Office. New Delhi 

50. Sh; Surender Pal Direct 	I 22.03.1964 16.11.1992 M.Phill - M&SEC.Jarnmu 

5 1.1 Sh. Anirudh Kapil 	f _Direct - 14.10.1968 29.01.1993 B.Sc. - FAC. Srinagar. Camp Jammu 

52.1 
I 

Sb. Pawan Ji Raina 
Sh. Santosh Kumar 

Direct 
Direct 

27.05.1966 	1 
05.07.1965 

11.05.1992 
23.06.1992 

M.A. (Eco) 
M.A. 

- 	 M&SEC. Jarnmu 
SC 	M&SEC. Neemuch 

 Sh. Surendra Kumar Dash Direct 07.06.1968 	[25.06.1992 M.A. 	 ST 	M&SEC, Sambulpur 

55.1 Sh. Abdulla Direct 	25.06.1973 	116.04 .1994  B.Sc. 	 L _______ 	M&SEC, \'aranashi 

mi 



PromOtee 	11.11.1943 114.07.1994 

Promotee I 01.11.195 	605 1994 

 19.08.1994 

 

PromOl.ee 	03.10.1956 

7 B.Sc. 	- 
1 B.A.(Eco.) 
IB.A. 
I M.Com  (Coop- 

I RO (ER). Ko1kata J 

- 	H rs. Office, New Di 	j 

- 	M&SEC, Pondicher 
•- 	:6.1 Smt. Arati Sinat 

- 	. Sh. Dinami Sing 
SmL Saramma I 
Sh. K. Raju 

al Das 

 Sh. V.M. .lanekar 
 Sh. D.D. Desai 

B.k.Chanda__ 

65.1 SrnL Rani Batra 

 Sh. \'.K. SrivastaVa 

 Sh. Di enôer Sin h 

 Sh. RameshChafldr. 
TSILR. K. N e mi a 

'.C. Pandc' 

71 . Sh. G. Chidambzlrafl 

 Snit. Parvecn Bala 	- 

 Sh. Saroj Kurnar Singh 

M.A. (Pub. Admn) - &SE, ThiruVal4Puram 

Promotee 10.06.1953 11.05.1994 
M.A. (Eco.) OBC 4&SEC, Aur 

Promotee 0 1.05.1958 12.05.1994 RO (WR), Mumbai _______ - 
Promoiee 05.08.1960 06.05.1994 B.Com  

M&SEC,AiZ I 	 L 
Prornotee 01.12.1946 26.05.1994 Matric 

M&SEC.JammU 
Promotee 3L03.1953..04.1994 B.A. 

 
1grs. Office, Ne 	

will  

Promotee 01.07.1961 12.04.1994 B.A. 
inteediate 

(CR), Luckno w _RO 
prornotee01M7.161 19.04.1994 

B.A. (Eco.) SC I M&SEC. Aura 
Promotee I 01.01.194 	111.05.1994 

SC - grs. Office, Ne 	}tlhi 

Promote 06.09.19L12.04i994 B.A. 	______ 
B.A., LLB - I CWTSC. Lucknow 

Promotee 05.12.1957 08.08.1994 

j Prornotec 17 12 1946 05.09 1994 B A 
Hr. Seconthtry - M&SEC. Baraban 

PromoeC 23.06.1956  1 25.02,1995 
Hr; Seconthiry - 	- Hgrs. Office. NcklIil 

Proniotec 12.05.1962 .09.1995 
M.A(EçO.). Dip.in - 	- Hqrs. Office, Nw1i 

Daircct 17.01.1968 11.02.1997 
Rur.Admfl. 

./ 	_- 
(S.K! Jana) 

Deputy Dirctr(A&E.T) 
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IN THIS CENTPAL ADMINISTPATI'V3 TRIBUNAL 

GU1AHATI BENCH ;;: GU1AHATI 

O.A. NO.  339 OP 2002 

h. Mani Singh 

. I • • • • A2licarit . 
- Vs 

Union of India & Ors. 

9*600 1?eondents. 

In the matter of : 

ritten Statement submitted by 

the respondents 

The humble respondents beg to submit the para rise 

written statement as follows : 

I • 	That with regard to the statement made in para 3, 

of the application the respondents beg to state that the 

contents of the 0 .A • are not correct as stated. It is 

further to clari±j that the applicant is aggrieved by the 

decision of the Department conveyed to him vide letter No. 

50 )/95-Admn.III/461 dated 1.3.2002. Since the applicant 

is agitating the above order in the Hon 'ble CAT vide the 

present O.A. dated 7.11.2002 as such, the same is barred by 

the time limitation as prescribed under Section 21 of OAT 

Act, 198 5- As such, the 0 .A • is liable to be summarily 

dismissed. 

20 That with regard to the statement made in para 

4.1 to 4.3, of the applicatton the respondents beg to 

state that the matter of records. 

I 
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3. 	That with regard to the statement made in para 4 .4, 

of the application the respondents beg to state that the 

contents are not correct as stated and as such, are denied. 

The period of probation for the post of Investigators is 2 years 

to the Dire ct re cru ite e s on ly an d not for the person s absorbed 

as transferees. 

4 • 	That with regard to the statement made in para 4 .5 

to 4 .10, of the application the respondents beg to state that 

the contents af are not correct as stated and as such, are 

denied. The deputationists are absorbed as "transferees" as 

and when there is clear vacancy • As per RB there is no hard 

and fast iile that a deputationist has to absorbed. As per 

his request and provisions in the RB his case was examined 

for absorption as a "transferee" and with the approval of the 

competent authority he was absorbed as Investigators on tempo - 

basis w.e.f. 1.1.1988 (F/N)vide Order No. 2/1/85-Adrnn.III 

dated 20.4.1988. 

5. 	That with regard to the statement made in para 4.11, 

of the application the respondents beg to state that the 

contents are riot correct as stated and as such, are denied. 

His request to absorb as Investigator was taken up when there 

w a a c lear va can cy as per BBs an d hence the re is no delay or,  

administrative lapse. 

6 • 	That with regard to para 4 .12, of the application 

the respondents beg to offer no comment. 
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That with regard to the statement made in para 4.13w 

of the application the respondents beg to state that the contents 

are not correct as stated and as such, are denied. The conten 

tion of the applicant is misleading and not correct as there 

is no provision in the R Rs for deputationist that a person after 

completion of 2 years has to be absorbed and RP does not say 

that there is a probation period for deputationist. 

That with regard to para 4.14, of the application 

the respondents beg to offer no comment. 

That with regard to the statement made in para 4.15I, 

of the application the respondents beg to state that the contents 

are not correct as stated and as such, are denied. Here in the 

updated Seniority list dated 5.1.1989 he was shown as "Direct 

by typographical mistake inadvertently. In subsequent seniority 

lists circulated, the error was rectified and he has been shown 

as 'transferee'. 

That with regard to the statement made In para 4.16 

to 4.21 of the application the respondents beg to state that 

the contents are not correct as stated and as such, are denied. 

~ 

)wa9,asorbed as Investigator as a transfe ree w.e.f. 1.1.1988 
- 

,nce he was promoted as Senior Accountant in the grade equivalent 

to In ye stigator in  his  pa rent department w.e.f. 1.49874his 

seniority as Investigator has been fixed as 1.4.1987 as per 

DO2T 0 .M • No. 22011 /7/86-stt(D) da d_3.t7.jj.986 - !ara 3.4.1. 
- - 

A communication was also sent to him on 1.3 .2000 informing him 

that it was not found feasible as per rule to consider his 

er 
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egue st for granting him seniority as InvestigabOr w .e .f. 

1.1.85. 

A copy of the relevant rule of the DOPT issued 

vide O.M. No.22011/7/86Estt(D) dated 3.7.1986 

is annexed herewith and marked as AnnexureTh1. 

11. That with regard to the statement made in pa ra 4.229 

of the application the respondents beg to state that the con - 

1 1  tents are not correct as stated and as such, are denied. The 

applicant is completely confused, because earlier he was 

c la iming seniority from 1 • 1 • 1985 and now he is C la 1mm g sen io r ity 

1 .1 .1987. He can not claim seniority alon.gwith the promotees 

who were promoted vide order dated 6.3.1987 who were promoted 

on the recommendation of regular DPO. 

That with regard to the statement made in para 4 .23, 

of the application the respondents beg to state that the 

contents are not correct as stated and as such, are denied. 

The matter need no comments. 

That with regard to the statement made in para 4.24, 

of the application the respondents beg to state that the 

contents are not correct as stated and as such, are denied. 

Here the applicant is again confused. He is asking for seniority 

w.e.f. 1.1.1987 after completion of 2 years on deputation. As 

per notified Rs there is no provisiOn of absorbing a deputa 

tionist immediately on completion of 2 years on deputation. 

14 • 	That with regard to para 4.25, of the application 

the respondents beg to offer no comirents. 

VerificatiOfl.''" 
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ViIPICATIO 

I t  Shri 	P 	r44_ y'- 	, presently 

working' as ?k (ffiR) being 

dLly authorised and competent to sign this verification, do 

bereby solemnly affirm and state that the statementsmade in 

ara 	 are true to my 1owledge 

nd belief and those made in para 	 being 

atber of records, re tte to my information derived therefrom 

d the rest are my humble submission before this Hon'ble Tribunal. 

I have not suppressed any material fact. 

And I sign this verification on this o th day of 

.Pebraary, 2003- 

Declarant. 

DY. D1FECTO 
Regional Decign & Tcc'. Deve Centre 

0/0 The Deve, CommissJcner(H) 
Mo Textiles, Govt. Cf India 

I-iouse fed Ofuic Complex 
Guwahati 781006 

H] 	 - 
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No,22OU//P6.stt(D) 
• 	Governnent of India 
Uthistry of Personnel, Public Grievances 

ndPenofl5 
(L:tepattment bf Pers.f101 & Trairiiflg).. 	•••• 

3-?-86  

QvFI3J 	MQU4NPiiL4 

Subject I SINIOitIY- ConsolidAted orders on 

The urler.sigrLeä' is directd':tO saY that instructions 
1mvu been issued by this Departrnefltfr0m 	etoti.laYin1g 
down the principles for dotarmining seniority .nfpor8QflS 

appointed t;p services and posts unor theGc-r!t±al Gcverflrneflt. 
]'or £aäiIity of reference, the importa_OrI0r3 on the subject 
tave been uonso1idted Ui this Office )tc'uiorandulfl, The number 
fifld lata of the orjial 	

in the 
niargin so that the •usrs nrny refet to d.t to upderstand fully. 

context. in'-hl't the or1er in quetiofl'.4as isSUed. 

aN;QuiIy OF1Uj9T R1WIT3 jND PROHOT 
HFT4 014 

',l 	The relative 	enir1ty .o 	all ã.ect recruits is deter- 
for 

0 	
55-(P3 

dt2'2., 12,59 
iined ly ta' order of merit. in. which they. are •slectOd 

appoitment on -the. reonuilc13datiOn5f...the' U,P.S.0 or 
,th(r Se1Eitiflg authoritY,Persöfls appointed as a risult oV 

to those appo.ifltEid 	.is a 
•.n 'iarlier,  .Sole.CiOTL being, senior 
uu1t of - a subsequent •s].ection,. 	.• 	

• 	.• 

2.2 	.'1her€i promotto5 are macb 	
on'thebasi.S o,fiseleCtiOflbY 

be in the D11PC., th& seniorityof suph 	rornoteeS shall 
I. foi such promotion by' the rd.ar in' wbich they are recàmrnended 

Imrnittee 	Where promotiors are made, on the basis' ot, seniority, 
• 'sub jec.' 	> t 	the rejection of the. unfi, the senXbr.'tY ol' persons 

time shall be the aae, 
- 	• •onrid.tre!it for promotion. qt the same 

he 	seniority in the 	0 ,egra4e from which they  are 
as 	r.t1ve 
pronoted. • Where, 'however, a person iisiA'er'fl8 unfit for 	- 

•tch.prSOnS shall iiot 
pI'DmotlO.ik and is supersu1ed by a junioi' 
if he is subsequently found suitable azd' promotod I 

take seniori- 
• • • 

ty in th.higher grade over the jw4or persons who had super- 0  • 

• sededhim, 	' 	 • 	- 
• 	.3 	dhare persons recruitl or promoted initially oil 'a tam - 

subsequently' in an 'order. differfl • orary lmsis are confirmed 
from' the order of merit iidicated at the time 	f their qpp oth- 

an 	not • 	'- trnent, seniority shall follo 1  the order of cóni.irmatiofl 
theor1g.inJ: oraer DL mariti.  

2.4.1 Therelative seniority of direct rcruits and of proinoteeS 
I . 

	

	 sh.'ill be determined according to th rotation of,',Vacafld?S bt 
wen dirct recruits and prornotees which shall be based on the 

• 	qu)ta )V vcarii.'s rsrvO'I for di-rctrBcrUitDett and 	
otion 

•• 	•.. • rspct1"ielY in the itecruitrfl t hales. 	• 

_____________ 	• t. 
0 	 - -• ' . '.. 

• 	• 
• • 	• ' 	 0' 	I 	fiIY Ii,I{ 

,•.,.,, 	i 	-•• 
• 	• -.._ .,..:.W 

r 

0' 
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DJ OH 	
2,4•21 1.1 dequatU number of direct recruits do not 

becoLfl 

N 35014/ 	
avi1bl in Y partiCU]a .year, rotatiOfl of quotas fqr 

30-ESttD 
th6 p:rpOSe oZ 	ter,mifl1flg 

sorior1t wui take place only,  

; 

	

	86 th the extent of the available 
direct recruits and the 

. "' :promdtaes. 
In other word$, to the extent djrëOt recruits are o't 
availabla th& proOteS will be buflch.OL together at the 

bottOm 'Of theSOfliOrltY 
list below the Ist 0 sitiofl upto 

which it is possible to determine seniority, onthO basis 

of r,ciati0fl'0f 
quoths with rf ence to the .actU.3 nurnbc3r 

'of d,1ect ec1uitS who become uvailabie. The untiIl8d 
,dircct recruitulQflt uotU vacancies. would, .

2weer, be 

	

added tthe 	
direct 

reer iitmeflt vacancies of the ncxt 
yodr(ufld to subu 01 t 

year ,here necessY) for taking 'actioXl 
0 dieCt recrUi 

merit for. the 0  l'nutnb'r 0cor dthg to. the 1uu3. :practiCUs 
in: that y.ezw while uniority sill be detertuiflbd 

tor .betw3eri.diroc.t recruits and promOt5 , to the, extett ot' the 
number f vacnOie5 for direct re'crUiS and proQtee5 as 

deerQfled'C0i 	
totho uta for 	t ea,,the add1tiIa1 

dirt 'ectuitS selected against the. carri'1 forward vacan- 

cleS"Of the '%r3viO. 
ér wuid he p1ao.d 	 .

bldW the 

last prornotoo(0r dtieCt recrie a the 'c.ç:ia me; b) i 
	hs, 

sri1.ority list. basi3i on the rottiQfl of vaat'Cle5 fc' Uiat 
The same prfleiPl0  holdS 

gnod for dütr:dU:tflt seniO 
rty lit the evnt of, carrY fov ward, if ar1y of direct reC-
ruinent o,r prornotiOtI quota vcancies(5' th rn.Y be) 
in the sIihseq401t year. 

IL1TUQ!iL 	the Recr11itrflCt1t Itulos providO 5O of 

th'V3C3flCi 	
of a gra6 to be filled by proU'D'tt0 	nd the 

rerE.ifliflC. 5O by direct recruitment', an!l, a 'as's tuting there
:  

are' tfl vacancies in the grade arising in each of the year 
19;6 awl 1987 and that- two ,vcaflCiCS intended 'or' direct 

rw . uitmeflt rem'ifl unruled during 1.986 awl th(y 
c0U1CIJ)° 

• 	,, 	
filled duLvi'ng g87 'the senortY 

positiQLUO 
the pro'mOtS 

wid direct recrut s of thcso two yOrLVS wll be as WI1D 

2 	
' 	 10. 	Dl 

Dl'  
' 	' P 	

' 	ii.. 	P2 
3 .  

4 	 ' 	
12. 

92 
	:92 
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. 	 ..'. 
17. 	P6 
3.8. 	1)5 
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• 2,4e3 
fnoruor to help the apuc t"ing authoritieS in deter-

• mining the number of vacanciHs to bu filled during a year Cj1 

under euc O the ethods. of recruitment presrib0d, a 
• 	.Vaoancy Register gving a r.iniflg account. of :t1'e vacancies 

arising an being filled from year-to year. may be thaintalne 

An the .proforma enclosed. 	•. 	. •' 	. 

2,4,4 With.a view 'to curbing any,tSfldeflCY of, under-

r eporting/supPresSthC the vacancies tb be notified to the 
concerned authorities for dirOOZ,reCru1tfht, it 'is clan- 
fled that pomotee.s wUl be treated, as regular only to theported 
extent t which 1ft'e'ct to the recruiting authorities on the basis' of the quotas 
prescribed' in the re1Vaflt recruitment rules. ,cess pro-
motees, if niXy, exceeding the share failing to the promotion 
quota based on the corresponding figure, not1Vid for direct 
recrul:nioflt would 'be treatud.'OfllY as 	ho prornoteeS. 

HA OM,No. 	. 	. 	aNkQ!iTY OF 

3.1 	The relative 'seniority of per.sonsappothted by 
2.12.1959 transfer to a Cuntral service'from the subc*diflate offices 

• 	of the Central Government or other departments of the Cen- 
tral or a state Goernmflt shall be dterfflirteU 	

accordance in  

with the order of their'sOleCti3Ofl.0" such tranf 9. 

3,2 	4f31'e such' transfers an 	f' ec t e . a ga1fl5t 5poclfiC 
• 	quotas prscr1be(1 in the Recruitment Ru),es,. the ,-r'e1at1V' 

seibrity of such transfereeS,Vi5_a_ 	direct recrUt5 or 
n 

proniotGes shall be' determined ccordiflg to the roeat'ioflOi 
vaconcies which shall be. based on the quota'S reserV.i for 
'tran.s14r d'rect recruitrnflt and promotion respectivelY in 
the Rcruitieflt Rules. Where the vacancies in any quota 
or qu:itas are carried forward, the principles statd in 

• , 	para 2.4.2 will apply, .muttti rriutanftiL in 

',. 	. seniorlty af the appointees.
annnrdance 

L 	 . 	. - 	
' p 

303 	'%ihere a per son is app9fltCd.,.DY L I1LL • 

with the 'rovisioflS in the Recri4:t(flefl' Rules, providing for 
such transfer in theeV.efltOf non_availabilitY 'of suitable 
candidate by direct reerultràeflt or 'promotion, such traflsfrt 

shall be grouped with d±rect recruits or pr.OmQtes, as thIs 
.' case 'may be. He shall borafliceci be.lo'w"ali'direct re'cruits 

	

• or praftiotGs, 	the case may'Del 'SeleC.td o,thG samO 

V  4.1 . 
ssion1 	' 	 ' 	 " 	• ,: 	• 

In the case Ofa person who is Initially tkefl on 
I 
 deputation and absorbed later (i.e, where' the relevant 
recruitment rules provide for "Transi'r o depUtatlofl/ 

,Transfer") his seniority in, the grade 'in which he is 
absorbed will nor,mal).Y be countad from the date of abor- 

If he has, howjver, been 

	

date or a bso,ptibfl) the 	
fl regU- 

• lar basIIn his' parent department, such r.egulr service 
in the g.radelTail also be taken Into ace ourit in' fixing 
his seniority' subject to the odItiofl that he will be 
given seniorI'y from- 	• 	, - 

- the date ho hus been holding the post on dEputatiOn, 

	

• 	" 	(or) 
- 'the date' from which he has been appointed n a 

regularaSiS to the' thi' or 	 - 
parflt dopartlfl'tint, 

1 
•

'1I'VADL. is later,.  

equivalent" grUC in ui 

(. 



';/.•• 	flLw' 

34.2 The tixattOfl.'0 s;eflioritY of a transfeT8 i OcO ance 

wit th aboVprtflb1P.w1U00t1 	

'at r•egular'. 

promQt10nS to tho rext higher grado ,maie priOr to th' date of 
sh absorpti0. In other words1 it will b 

o peratiVe onlY th 

filling' U 
of vicaflCteS in highr grade taking place after 

SUCh 

absqrptl.0fl. 	00 

3,5 	
Ifl casas in which transfers ar no strict3' 

'11! pUbliC 

intere, th tra.flSferr 	
0fficers will be placed bloW all 

officers appiflt 	\1ed reglUTi 'to 	e  grade on th dat0, of absor - 

ption. 

:4Hi ON 	4.1 . in the cas°.. of :such 
•,37/l/ 	

have bflbdenbn_u1e0 	
and medicCilY fit 

	

DGS 	for 	vOrnTT1tmt service, bfl .rO_$PlOYt in tho.S.m0: p0StS frn 

WiÔ t1iey'1e j 5 arged the actual previous serViCe nlCr 

.L),51i by .tlm hoUld ..coUbte(l for 	
niprity. The senioritY of 

UL 

	

H, No. 	persfl 	eploY 	in other posts 	li be 	Cd in coflS'1iti 

• ,;3/4/5( - with tho Depatfflet Qf Per S. & kg..- 	' • . 

.,pS dt,. 	 : 	
• 0 	

0 

& 4.2.1 Anordor 
tDoOSifl thd p3flltY of re1UC.l° tn 

• 

'14,7,51(1)' the. ri 	ofr'tl0 	ufl1e 	the clear jntefl0fl 

OM No. 	. is that the reluti0fl siou.id be par nrni1efl or for Ufl 

indofit per1od 	
0 ' 0 	

0 

0 	

dl ,1Ut2 (ii) • fltethur on suh 	pornot0fl the Gov.0 	rVUIIt will 

regain his origi1 	
suOr ty in thE it1ghU 	

rviC, 

g3Oi63' -.. 	
' grch or pot or hlgl)Or ti.tap 	

ale which h 	bofl 

ass ned to hitfl prior to the iipoStto of th 
p1Ial 

In os whuru thO,FClUC0 is fr :L spCiui 	period 

and is ot to opirate tÔ1)0StPhlO 
future 	 the 

0 	

nior1t of the Govt. servfl nlay . unlesS tte 
yrtflS of tho 

oidor of puniShirtent provide other W6 	
be fLxed in th highI' 

0
potur tile higher the ,ale at wha it 

would have been but for his reduotlofl. 

4.2.3 Where there etlon 	
is f Or a 	

nmt 

is to operote.t0P05tP0 	
futur0.1r,ementJ 	

e senioritY 

of the Oov.t; servcflt1 
reiromott0fl miiy1 

uni5 the terms, of 

the order of un15hflOflt .providG ôtherWiSOi 
he fix!cl by givini!' 

credit. for the. peri0 of sevl 	
runi.ore:l - ii itt 

er servicO grade or post or higher time- cctlt9. 

- 	 . 	• 	 • 	• 	. 	 -. 	 . 	

. 

I: 

.•.••-.-•.- 

I ,  

SI 
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ci 

S.  

M1? OH 	4,31. ThO 	
not.enttt 	for DOIh5 

14.3/27, or the 
past aervtc8 eRd 	the preViOUS 

organ15ati 

65-C.0 fo the pu p098. 0.th8 	
5eniori 	

orgafllsattonth 

emp18es are to bO rented a 	resh entrat5 in the 

i 014 No, '. tter of their seQrttYI promotiofl5 etc. 

g/22/8 	 S 

tt(D).dt. 	

S 	 S 

	

6.2.69. 	 en Wö or more 
urp1 •emp1oY5 of a particular 

grad in an off& are ).etBd on diert dates for, 
 

absorptiofl in a grade in 	
thOir.mnt0 

5eflOritY in th latter 0 f ice gUi be 
smB ci in their,  

pr8VtU 
off iCP pr.ovid0d that 

• 	(i) 	no 
direct reerUt hus been siect8d for apppitm0nt 

'to that grade in bet1° 	
these date5. and 

if there aè 
no fjxed quotas for direct recruitment 

ai proOtt0fl to th grade i qeS.t0 in th 

no promotee 
has been a'pproV° for 

appO3fltv 

office 
ment to that 

graO in bet\en these, date S. 

4,3.3 	efl tgb 'or bore 	pl'5 em1of° 	
a art'icUl

se 
gra:t'3 in an 0ffiCe ara 

imult e0USXY 	.iect0d 
for re-' 

deployment 	other 
offi 	ina..Er°, 

their.ite 

senioritY in the particu13T 
grade, ofl redep1oYmt in the 

atter 
off ice, gould be the same as 

i. •aS 
n their previoU$ 

office. 	' 	 S  

43.4 The aboVe orer 	
ou1 not. be  .app1icab in 	

speCt 

: of per 50n1 hO are appO1t0 pn the reO 	
datb0 	O 

the U,P.5.C, to postS/ 
	viC. 

recruitment to which. is made 

0ug.hthS Conmi°' 
SeRiOr.itY at ,sup1U.S 0iIicers 

o the, come.ndatb0fl of the 
ColfliS5i0fl gill be 

appoiCtod 
.5 	docil 	ofl meritS in COflsui tion j1t 	

Commis5i0fl 

	

5 	 •• 	It is eqGt0 that thee 
inStr'.tt0 	maY be 

broUClt 
toth'QflbttcO of.alladtfhnh5tt 	

ahOrt1°5 

for informatbo.fi g1daflCB a 
	C.OmP1I?6' 

version iL). jo.ioS°°' 
(Hin

(K 	r H. ilISIUhJ lhO) 
OF INP 
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N0t622_ 	fl '  the carires in which the yeor 	Vaanjes are 

0/ ~)  
u1'ficient in ruinber to. be amenable for ¶3iVision as.. pr the prescribei quotas it is considered that malntenanou of thj flugster alänu will be thqt:3t3. i suvillor ca lrjs howwvr, whoro the 1unbcr of VZlCanCiUS arising Is somewhat occassiflai 
nd cne or two in a year the appointing authori ties may have to naintth the recrttitment roster, s at: present, to be clear about the method under Whieh a particular vacancy has to be fi1li• 
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IN THE CENTRAL A]INISTMTIVE ThIBUNAL: :GUWAiiATI :BENCH : 

GUWAHATI. 

IN THE MATTER OF: 

O.A. No.339/200 2  

Ch.Mani Singb 	... Applicant. 

-Versus- 

Union of India & ore... Respondents. 

ETOINDER0P THE API'LIOANT TO THE WRITTEN STATEMENT OP 

THE RESPONDENTS : 

The Applicant most humbly begs to state as foliws: 

/ 
That with reference to paragraph No.1 of the 

written statement, the applicant states that the appeal 

is not barred by limitation as prescribed undereeotiou-21 

of the Central Administrative Tribunal Act, 1985. 

That, with rference to paragraph No.3 and 4 of 

the written statement s  the applicant begs to reiterate 

the statements made in the Original Application. 

That with reference to paragraph No.5 of the 

written statement, the applicant begs to reiterate 

the statements made in the Original Application and 



-2- 

further begs to state that the Director (Regional),Office 

of the Development Oonjjnissioner, Eastern Regional Office 

by letter dated 9.12.86 jnformed the DevelopmefltOOmflhi 

asioner (Handicrafts) that the service of the applicant 

has been found very useful. His prayer for absorbtiofl 

in the Department may be considered so that his service 

can be better utilised. Thereafter, the Asstt.Director 

(Handicrafts) by letter dated 2.4.87 informed the, 

Development Ooimnisaioner(Handiolafts) that the applicant's 

case for absorbtion was being deliberately delayed by 

some interested persona at the Office and be was eu'bjeced 

to unfair treatment. The applicant states that it is clearly 

evident from the above letters that there was a delay 

in considering his case for abs )rbtion. 

nexure B/i is a copy of the above 

letter dated 9.12.86. 

Annexure B/2 is a copy of the above 

letter dated 2.4.87. 

40 	That with reference to paragraph No.10 and 11 to 

the written atatement, the applicant states that his 

grievance is that his case for absorbtion was not considered 

at the appropriate time, and thereby, he had to lose 

V 

'4.. 

& 



' I 	

Sil t  

• 1 	 ,.. 

his seniority in his service career. It has been 

mentioned therein that the aplioant was absorbed as 

Investiga'tor as a transferee w.e.f.1.1.88. The applicant 

submits that since he is a traneferee,his àeniority 

ought to have:been fixed w.e.f. 1.1.85. The app'icant 

further submits that Annexure-R-1 is not applicable 

to th>cseofthe applicant. It may be applicable 

I  totbe 08808 where the promotees and deputationists 

/ re considered for promotion at a time. ,/ 

5. 	That with reference to paragraph No.12, 13 and 

14 to the written statement the applicant begs to 

reiterate the statements made in the Original Application. 

/ 

VerLheat3.on....0 

• 	 ' 	 I 
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I, Shri Oh.Mani. Singb, son Of Shri Ch.Aranjao Singb, 

abed about 47 years, working as Investigator, Marketing 

and Service Extention Centre, Kobima, Near N.S.P. Martyrs 

• Park, Kohiina-797001 do hereby verify that the statements 

• made in paragraph nos. 1 to 5 are true to my knowledge 

and those made in paragx'aph Nos. 	 are 

matters of records derived therefrom which I believe to 

be true and tfie rest are my bumble submissions before 

this Hon'ble Tribunal. I have not suppressed any material 

facts of the case. 

Date  

Place : Guwahti. 

/ 
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72, etOt 

raDycrtlud 
:• 	lILe. 	o.• 26-1197 

26..259 

• 	 Government of India, 	 1 
Ministry of Textiles 

• 	
0/0, The Development Commissioner (Handicrafts) 	' 

EAS1ERN REGIONAL O1ICE, 

72 A&B, Gansh Chandra ?venue, Ca1cutt-700 013 
• 	 0 

No. a/G..129(1)/19887 	 December 9, 1966 

The Developnent Conimibsioner for Handicrafts, 
Government of Indid, M.nistry of Textiles 0  
West 3loLk 4o. VII, 1m Krishna Purarn, 

" Ncw Delhi 

tentfl i3ePutv 1Jirct U j IFI ko  

Sub : Permanent absorption of Shri Ch. Mani Singh, 
* 	pveSticLat2L,MSEC. Irnal. 

Sir, 	 I  

Kindly refer to this office letter of even no, dted 
1_8.86 forwarding therewith a represent ation  of Shri Ch. ManiH 
ingh, 0Inv6stito (n deputat.i0n),Market1n & Service Exn., 

• 	Contra, 	pl for his, prnuennt 3bsorption in this Pc;ptt. 

In the meantime, the AD(fI), of the centre has informed 
that the period of his deputation will, expire on 31-12-J98b I 
would tlirefore, zequest you to kindly extend his deputation 

• •• 	• 	period a he is the only accounts knowing per.on besides his 
/ knowledge of crafts of the locality and his ahsene ii11 create 

3 \\1 	stalemate in the centre at this stage. He ha5 exceptOr13l appi- 
I' 	titude for workingHin handicrafts sector and has developed exc- 

ellent rapport with craftspers°n3. 

As informed earlier the service of bhni Singh have been 
found very useful in the irt4erest of public service and as such 

prayer forperpanent absorption in this departilient may kind-

ly, be considered s%cmultaneously so that his serviceE can be 
:better.uti1tsed i n  future too. 	 •. 	 • 

Yours fatthuHy, 

• • 	
V 	

L 	•jtJ 

• 	 A 	 • 	 ( KJLYAI[K DEV
I  

Co : 	 • 	 DIPJECTOfl •(HEGIONAL) 

•he Asstt. fllr'ct.ur (II), 
• 

	

	M. & S. E. U. • u/u. i.L(I), 
Imphal, 
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I1M TING & StRVtCi 	INSION CNTtI MA  

14:1 	 Maslid Rod (inp79001 

' 	 : 	•.. 	 Mall t u 

JIQQ!fI.flLiii1IL 

(Jo, ISLC/INP/32(Per)/0405 	 April 2, 19i7. 

To 
'hr. kilyn K. Dey 
•}lirector('RB0) 

Uffico of the D.C. (iandicrdft5) 
72-M.ii ,(dflesIl Chandra Avenue# 
(Wuxt. to tfld Cinemo) 
Ccuttn-700013, 

Sub.: .Permafloflt Sbsorp1EiOrIOf ShrI Ch.Mfli .singh,Invatit0  

fl& S E C ,i mphol. 

In connøtLn w. th th ubovo I nitty rumi nd ,'ou rPU t UI II 

reconmndotiofls forwarded by ou to th He3ad Quorlcr' 
ii UlficTh, 

w IJlij, 5i;5iflgh 1 hQ8 been, gvefl an exteflBi(lI1 of 1(one)/ ar- - 

in hi3 deputtipfl whph ie;nding n1"1219Oi' 
I. 	 • work iispermqnent sbsorpt'i.i 	0f .  IiiE% 	vjhic h io 	ha 

been t ougily Judod by you F  lo k neads to be taken into aCCOUflt 

while aon8idiflg hie ; prayex. An you re svire of the 3tdt8 of 
&f1'aire in thu Markuting & $evjc etxteflei0fl Lenro, 1 mPhal ,0 u 

mj foal hi8 absorption all he more imp9tar.. 

It e8m thet his aae is bing deliberately dlojed by 
some interested al€mentsat the Ijoad Quarter's Office. The official 
s becoming a'iictifll of h areg  n 	baci4'5 0ubjectd t afl 

unfair trestmert. His cane forperlfleflnflt I,earption nado to be 
cons1dirud n its rncrits/recOflUflQndUUOflO ol' the officrs undur 

tJhQm he is 	rking, and not 1 tobe keep pencing for 1onq tm&ao 

thit it is autmstically ruju1i 	
tho tuUioriti2fl. fat the lout by  

I. 	4 
i requcityOU to kinily look into, the inattr percanz4ly 30 

• hit at lèast.the1rUcOmTflefldQtiQfldQfbt bucomu jnfractUoua becaUDe 
¶Of:'theragiofla1. biO3 whihi8 the môt unfortUflutOPOrtifl°  

orking at the Head Quarter' a offLce. 

At19 	
Youre'faithfu1lY, 

• 	 . 	 (M. Fid 

	

At3I3ietLiflt fl1f(ct0r(h 	fJiC3t' t) 


